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[Mr. Deputy-Speaker]
Demand No. 74—M inistry o f  Law

“That a sum not exceeding 
Rs. 42,22,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
pajonent during the year ending 
the 31st day of March, 1965, in 
the respect of ‘Ministry of Law’.”

Demand No. 75—Elections

“That a sum not exceeding 
Rs. 78,74,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1965, in 
respect of 'Elections’ .”

Demand No. 76—Other Re\tnue Ex
penditure OF THE M inistry o f  Law

“That a sum not exceeding 
Rs. 2,02,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1965, in 
respect of ‘Other Revenue Expen
diture of the Ministry of Law’.”

Department of Posts and Telegraphs

Demand No. 98—Department o f  Posts 
AND Telegraphs 

Mr Dcputy-Spcaker: Motion mov
ed:

“That a sum not exceeding 
Rs. 8,97,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1965, in 
respect of T)epartment of Posts 
and Telegraphs’.”

Demand No. 99—Overseas Com m uni
cations Service 

Mr. Dcimty-Spcakcr; Motion mov
ed r

‘That a sum not exceeding 
Rs. 1,45,48,000 be granted to the

President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1965, in 
respect of ‘Overseas Communica
tions Service’.”

Demand No. 100—Posts and Tele
graphs (W orking Expenses)

Mr. Deputy-Speaker: Motion mov
ed:

“That a sum not exceeding 
Rs. 1,13,45,76,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day o f  March, 1965, in 
respect of ‘Posts and Telegraphs 
(Working Expenses)’.”

Demand No. 101—Posts and Tele
graphs Dividend to General Reve
nues and Appropriations to Reserve 
Funds

Mr. Deputy-Speaker: Motion mov
ed:

“That a sum not exceeding 
Rs. 11,09,87,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1905, in 
respect of ‘Posts and Telegraphs 
Dividend to General Revenues and 
Appropriations to Reserve Funds’ .”

Demand No. 102—Other Revenues E x- 
p̂ :NDrruRE or the Department or 
Posts and Telegraphs

Mr. Deputy-Speaker: Motion mov
ed:

“That a sum not exceeding 
Rs. 24,29,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of
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payment during the year ending 
the 31st day of March, 1965, in 
respect of ‘Other Revenue Expen
diture of the Department of Posts 
and Telegraphs’.”

■Demand No. 145— Capfial Outlay on 
Posts and Telegraphs (Not met 
FROM Revenue)

Mr. Deputy-Speaker:
ted:

Motion mov-

“That a sum not exceeding 
Rs. 38,53,67,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1965, in 
respect of ‘Capital Outlay on Posts 
and Telegraphs (Not meet from 
Revenue)’.”

•Demand No. 146—Other Capital Out
lay OF the Department of Posts 
and Telegraphs

Mr. Deputy-Speaker: Motion mov
ed:

“That a sum not exceeding
Rs. 42,17,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of
payment during the year ending 
the 31st dav of March. 1965, in 
respect of ‘Other Capital Outlay 
of the Department of Posts and 
Telegraphs’.”

Shrl R. Bania: I beg to move:

“That the demand under the 
head Department of Posts and 
Telegrnphs be reduced by
Rs. 100.”

([Need jor rebuilding the Jorhat Post 
. Omce. (2)]

“That the demand under the 
head Department of Posts and 
Telegr-’phs be reduced by
Rs. 100.”

fNeed for a telephone exchange build
ing at Jorhat, (3)J

“That the demand under the 
head Department of Posts and 
Telegraphs be reduced by
Rs. 100.”

[Need for a crash programme for con
structing staff quarters. (4)]

“That the demand under the 
head Department of Posts and 
Telegraphs be reduced by
Rs. 100.”

[Need for avoiding wastage in Stores.
(5)].

Shrl Yashpal Singh
beg to move:

(Kairana): 1

“That the demand under the 
head Posts and Telegraphs (Work
ing Expenses) be reduced by 
Rs. 100.”

[Need to open new Post and Tele
graph Offices in rural areas. (6)]

“That the demand under the 
head Posts and Telegraphs (Work
ing Expenses) be reduced by 
Rs. 100.”

[Need to construct quarters for em
ployees. (7)]

“That the demand under the 
head Posts and Telegraphs (Work
ing Expenses) be reduced by 
Rs. 100.”

[iVeed for increasing the facility for 
sending telegrams in Hindi. (8)]

“That the demand under the 
head Posts and Telegraphs (Work
ing Expenses) be reduccd by 
Rs. 100."

[Need to instal teleprinters for trans
mission of material in Hindi. (9)]

Mr. Deputy-Speaker: These De
mands and Cut Motions are now be
fore the House.
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Dr. Ranen Sea (Calcutta Ea^t): At 
the outset  ̂ let me welcome the forma
tion of the Department of Posts 
Telegraphs. It is a matter for grati
fication that the Posts and Telegraphs 
Dcpartmentr has been separated from 
the former Transi>ort and Communi- 
calions Ministry. It is also a matter 
for gratification that this Department 
is handling an increasing volume of 
work and is trying to cater to the 
growing needs of the people.

If we go through the report, we And 
certain encouraging features. For in
stance, new, sections are beaig opened. 
This department has started making 
a profit. It employs a total of nearly 
4 lakhs of employees. Yet, I must 
point out that the P. & T. Board does 
not enjoy the same status as the Rail
way Board, even though it pays the 
s'lme p^rcontn.^e to the gent?rej] reve
nues a.s the railways.

Sbri Hari Vishnu Kamath: It is a
njw creation.

Dr. Ranen Sen: La.st year, the De
partment paid Rs. 4 crores to the 
general revenues. Slill, the P. & T. 
Board is not an autonomous body like 
the Railway Board. In matters of 
overall schemes intended to provide 
amenities or facilities to the staff, ttie 
Finance Ministry is the .supreme 
authority still, and unlike in the Rail
way Board, everytting in this regard 
is being determined by the Finance 
Min'st.ry. It is hicjh timo that the 
Government of India try to improve 
the status of this Department and give 
it the same status as that of the Rail
way Board, .because that will facilitate 
the better functlDninir of '.;he P. & T. 
Department, and that will be conduc
ive to the interest of the public as 
well.

While I congratulate the Depart
ment on doing some good work, and 
I wish that it will go on doing some 
more good work for the interest of 
the people and the country, I would 
like fo make some criticisms and point 
out certain difficulties and bottle

necks. Firstly, I want to refer to a 
very important question which was 
raised the other day by my hon. 
friends Shri Daji, Shri Warior and 
some others, regarding the proposed 
contract with the Bell Telephone com
pany of Belgium. There are two as
pects in this case which I would like 
to raise again. Of course, there were 
some questions put the other day and 
some answers were also given, but I 
would like to raise this issue again. 
After I have gone through the answers 
given by the hon. Minister, I still find 
that it is quite evident that the equip
ment for 48,000 telephones will cost 
us Rs. 50 lakhs more as compared with 
the quotations given by the other 
companies, for instance, the Japanese 
ones, and this amount has to be paid 
in foreign currency. This is another 
very imporlant matter. Added to this,
30 "per Lent, will have to be naid by 
way of customs duties etc. on Gov
ernment imports. So, naturally, the 
figure of Rs. 50 lakhs would go up to 
about Rs. 70 lakhs. Then, there are 
Government charges which include 5 
per cent, interest on loan, 15 per cent, 
on technical maintenance etc. The 
result is that ultimately it would go 
up to nearly one crore of rupees. 
This is the calculation that I have 
made. That means that for 48,000 
telephones, this country has to pay 
Rs. 1 crore more. It comes to nearly 
Rs. 40 per telephone as the re'urring 
expenditure. It means that the :>ublic 
has to bear Rs. 40 more because of 
our Government entering into those 
negotiations for finali.sing the contract.

The second point in this regard is 
this. The other day the hon. Minister 
said that the factory would bo cheaper. 
I would like to know what this mys
tery of cheapness is. Firstly  ̂ t>te BTM 
has neither guaranteed the prices of 
machinery nor of raw materials. Take, 
for example, the case of a lathe 
m'^chine which would be necessary. 
BTM >riU noV suf>pl!y the Ifethe 
machine but the Department will have 
to propure it from outside. Supposing 
they have quoted Rs. 6000 for a
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machinc, since they are not supplying 
the ma;hinc, Government will have to 
procure it from outside and may have 
to pay Rs 10,000 or Rs. 15,000 Xor that. 
So, it is no good saying that it will 
be chccvper. Ultimately, it will be 
costlier.

Again, the third point is this. The 
other day, the hon. Minister has said 
in the course of his replies to ques
tions that out of the three officers, one 
Mr Vasudevan, who is supposed to be 
an expert, has recommended this deal 
Why did Government reject the opi
nion of the other two officers? What 
is the reason for that? I did not want 
to mention any name, but since the 
hon. Minister had mentioned the name 
of the officer here on the floor of this 
House the other day, I am also men
tioning it; otherwise, I would not have 
mentioned it at all. Is it because of 
the fact that this officer is a near
relative of our Finance Minister? Is 
it due to the pressure of the Finance 
Minister on the department that the 
recommendation of this officer has 
been accepted and the position î iken 
by the other two officers was not con
sidered at all? I want a clear ansv/er 
on this point.

My next point is that as was point
ed out the other day, this company is 
a counterpart of the French company 
CGCT. They are all affiliated with or 
subsidiary to the American Company 
ITT. This counterpart French com
pany took part in espionage work. It 
has been proved and established, and 
it was reported in the Cairo newspa
pers and it is also known to the Gov
ernment of India. I do not know why 
such a company has been entrusted 
with the task of this telephone busi
ness. This is a serious thing from 
the economic and the political Doint of 
view. This is a completely undesir
able proposal. I hope the Govern
ment of India and the hon. Minister 
will take adequate steps not to enter 
into such negotiations and such con
tracts.

While I have admitted certain 
achievements of the Department, it is 
my duty also to point out certain 
shortfalls, certain loopholes and cer
tain lacuna. The first point in this 
regard î  in regard to the po t̂s an cl 
telegraphs building. .̂ It is common 
knowledge, and it is also mentioned 
in the report that the volume of work 
is increasing. But look at our post 
offices in cities or towns. They are 
in a horrible condition of overcrowd
ing and great congestion. This is our 
own experience. We have got infor
mation from various parts of the 
country. This is the common com
plaint of the public. The efficiency of 
the service has deteriorated and the
public* suffers. Therefore, it is high 
time the P- & T. Department took cog
nisance of this.

Last year the then Minister in 
charge promised that Government was 
going to take certain vigorous steps 
in regard to staff quarters and office 
buildings. But during the year, we do 
not notice any sign of improvement in 
the position. I would not have raised 
this question if it had not affected 
the employees and public as well.

Shri Yashpal Singh: On a point
of order. There is no quorum.

Shri Hari Vishnu Kamath: The first 
quorum bell to be rung today.

YaT. Deputy-Speaker; It is not a 
point of order.

Shri Hari Vishnu Kamath: Any
question of violation of the Constitu
tion or Rules can be brought in-as a 
point of order.

Mr. Deputy-Speaker: The bell is
being rung—Now there is quorum. 
Yes, Dr. Sen.

Dr. Ranen Sen: I was speaking
about the staff position. Wc have 
found that the people working in the 
post offices are overworked. When we 
made enquiries, we came to know cer
tain very w’onderful things. In the 
whole process of sanctioning of posts,
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recruitment, training and police veri
fication, there is a bottleneck created 
and as a result for months and months 
posts are not filled up. It is for the 
Minister to look into the matter and 
see why there is this under-staffing. 
This goes on to the detriment of the 
interests of the public as also of the 
.employees.

Here I want to raise another point. 
I have not been able to understand one 
thing, and I hope the Minister will ex
plain. In the report, I find stated that 
at the present moment, the Secretary 
of the Department of P. & T. is the 
Chairman of the P. & T. Board as well 
as the Director General of the P. & T. 
^ow  can all the three functions be 
discharged by one person.

Shri Hari Vishnu Kamath: He is
very efficient perhaps.

Dr. Ranen Sen: But I want to know 
how he could devote sufficient time 
to each of these functions. Anyway, 
it is not possible for any one person 
lo  do these three jobs.

Now I come to the question of em
ployees’ housing. I have already re
ferred to the promise of the then 
Minister last year to improve the 
housing conditions. Compared to the 
railway employees, their housing con
dition is very bad. Compared to 
other DepKartments of Government, 
the hous ng condition of the P. & T. 
department is the wnrsl.

I want want to refer to certain de
mands of the employees here. In page
31 of the Demands for Grants, they 
speak of enlargement of the P. & T. 
Welfare Fund. But I find the same 
amount of money granted since
1962-63. So how is the fund enlarged? 
With regard to the Labour Welfare 
Fund, the allotment is decreased. So 
I fail to understand how it can be 
claimed th^t in regard to the employ
ees* welfare, labour welfare, any im
provement has been made. If the al
locations are anv indication, there has 
t)een no improvement.

There is another difficulty experi
enced by the public. That is in regard 
to the postal life insurance scheme. In 
ordinary life insurance under the sav
ings scheme, every year a slaiemcnt 
of account is given to the particular 
person from whose salary deductions 
have been made for payment of pre
mium. But in the postal life insurance 
scheme, no such statement is furnish
ed to the insured. As a result, there 
have been cases where employees have 
been told on maturity of the policy, 
when they retire, that in a certain 
year 10 or 15 years ago, their premium 
w’as not paid. Thus they are not in 
a position to realise the sum accrued. 
This is a serious matter which should 
be looked into. The postal life insur
ance department should have no diffi
culty in furnishing to the insured an 
annual statement of account

While going through the report, I 
found that though there is improve
ment in many sectors, the ITI, Banga
lore, is not able to reach its target. 
Has there been any inquiry into this? 
I had recently been in Bangalore. I 
saw the factory. I want to know what 
is the reason for the shortfall. There 
have been enough instances given in 
the audit report of losses, bad con
tracts, extravagance etc. It is time the 
P. & T. department went into the mat
ter very seriously and tightened up 
the whole thing.

Now I come to a very important 
question. Though I do not want to 
enter into any controversy, this 'S an 
important point and I want to raise it 
here and now. In regard to the pro
pagation of Hindi—as I said, it is a 
dangerous field and I do not want to 
enter into any controversy—I am sorry 
to say certain things, to which I shall 
refer now. I regard to the propaga
tion of Hindi, I have no quarrel—I 
can read, write and speak Hindi; I 
have learnt it. But it is stated here 
under ‘Pronac^ation of Hindi’. ‘Print
ing Invitations in Hindi also*—I have 
no objection. *Replying Hindi com
munications in Hindi*—I have no ob
jection. But ‘Issuing circulars and
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orders relating to class IV employees 
in Hindi also’. Why so in non-Hindi 
areas? It may be said that Hindi is 
introduced in addition to English, but, 
a* the same time why is there no use 
of the regional language?

A*' Hon. Member: Hindi also.
• Dr Ranen Sen: Do not say Hindi

also- In the Calcutta Telephone 
House, for instance, I am glad that 
there is no English inscription. It is 
written Telephone Bhavan in Hindi, 
iDut it should be written in Bengali, 
also. This is my point. Do not say 
in Hindi also. I say it should be in 
Benn?iii- Tam’l, Punjabi, Assamese, in 
the regional language. What is wrong 
in that?

Shri Radhelal Vyas (Ujjain): No
English, only Hindi and the regional 
language.

Shri Ragrhunath Singrh (Varanasi): 
Correct, agreed.

Dr. Ranen Sen: This is very objec
tionable. This is a sort of imposition 
that will help neither Hindi nor any- 
iDOdy. This is the point I want to 
make.

Though it is not quite relevant here, 
I see thnt in Howrah Station the de
parture and arrival times of trains 
are given in English first and then in 
Hindi, as if all the people in that State 
know either English or Hindi, as if 
th e y  have no language other than 
Hindi. This is the work of the Gov
ernment of India. I am sorry it helps 
no one. I am glad our friends have 
accepted my point.

Then I shall come hurriedly to some 
of the grievances of the employees. 
Their first r'v'^̂ vance is about dearness 
allowance. This is a common grie
vance of all employees. The arrears 
should have been paid from 1st Nov
ember 1961, but they are being paid 
from July, 1963. The Ministry should 
take it up and do something in this 
respect.

The second grievance relates to the 
balance payment to be made by them
2658 (A i)  LSD—5.

under the Compulsory Deposit 
Scheme. This has to be paid before 
the 31st March. When the scheme it
self is going, why make these poor 
employees pay it? They did not in
cur debts in order to pay it. Why 
make them incur debts and pay it be
fore 31st March, 1964, when from 1st 
April the scheme itself is going? It 
is a v/onderful thing. This is a great 
burden on the employees.

Thirdly, people recruited in Madhya 
Pradesh are part of the Maharashtra 
circle, as a result of which they are 
losing their chances of promotion. A 
long time ago it was agreed by the 
Government of India that a Madhya 
Pradesh Circle should be established. 
This is also a genuine demand of the 
employees, and so there should 15̂e no 
difficulty in establishing the circle.

People are still being victimised for 
their participation in the I960 strike. 
This is 1964, and from a humanitarian 
point of view, it is high time that all 
those punishments are given up. 
Even now, promotion has not been 
given to some people, and some people 
have been reverted. After four years, 
il' would be magnanimous on the part 
of Government to consider it from a 
human point of view and do justice 
to these poor employees. After all. 
that was a strike in which lakhs of 
people participated, and there should 
be no longer any victimisation.

The last point is about telephone 
booths in the Calcutta suburban rail
way stations, which I mentioned in 
one of the Consultative Committee 
meetings at which the hon. Minister 
Shri A. K. Sen was present. I made 
the proposal six nrionths back, the 
hon. Min'ster said he would consider 
it, but I do not know what has hap
pened. lea.st these telephone
booths Mi'e not present. Lakhs of 
people come to Calcutta and go out 
every day, and there are no telephone 
b o oth s  in the s u b u r b a n  stations. It 
is high time that the P. & T. Depart
ment paid attention to this.
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Shri Maniyansadan (Kottayam): I
support the Demands of the P. & T. 
Department.

The functioning of the P. & T. Board 
has not been very happy. We all 
welcomed the formation of the Board, 
but due to some difficulties, which I 
do not know, the Board is not having 
full powers over the department to 
do all that is necessary for the deve
lopment of its activities. So, I fully 
endorse the views expressed by the 
previous speaker that the Board should 
be on a par with the Railway Board.

I have to submit that the telephone 
system according to the experience 
of several subscribers, is functioning 
in a very inefficient way. If we want 
to book a trunk call, it is very diffi
cult to get at the operator. Even if 
we book it, we have to wait for hours 
at times, and after several hours we 
hear the reply that the line is not 
clear or that there is some difficulty 
somewhere. So, while congratulating 
the department on the developments 
that have been taken place in this 
field, I also request them to look into 
the matter of efficiency.

There is a lot of delay in the deli
very of letters, especially in mofussil 
places. If a letter is sent from Delhi 
to a place in the South, there is the 
train which takes it to its destination, 
but beyond that it takes another two 
or three days to reach the addressee. 
Why all this delay? This is my own 
experience, and I can quote instances 
also, but I do not want to take up the 
time of the House. A letter sent from 
here to Kottayam or some other place 
must be made available to the addres
see at least the next day; if it is a vil
lage, it may take another day or two. 
So, the present arrangement for trans
porting postal articles is not at all 
happy, and I would submit that this 
matter may be looked into.

I have to bring to the notice of the 
Department the case of certain em
ployees of former Part B States who 
were taken over by the P. & T. De- 
peratment. I refer particularly to

some employees who were taken over 
from the Telephone Department in 
the State of Travancore-Cochin. I 
make spccial mention of some tele
phone operators who were taken over 
on 1st April 1950 as a result of inte
gration. These otTiccrs of the Travan- 
core telephones were in the cadre of 
telephone operators on 1st April 1950 . 
and they are working as such without 
any break in servicc. But strangely 
enough, their service as telephone 
operators at a subsequent period was 
categorised as lineman telephone ope
rators—a cadre which did not exist in 
that department. The Travanrore 
Public Service Commission recruited 
them and they possessed the requisite 
qualifications. This action is in con
travention of the direction of the Fin
ance Ministry but some lame excuse, 
have been given. One such excuse is 
that after such a long time it is not 
possible to correct the mistakes. But 
since these officers are suffering a lot 
On account of this discrimination, this 
may be looked into.

14 his.

Now, Sir, Kerala circle was form
ed about 2 or 3 years ago. It is still 
a minor circle. I do not know why 
it is kept as a minor circle. I suggest 
that it may be upgraded as a major 
unit. It is still retained as a minor 
unit without giving any reasons.

About the construction of buildings,. 
I do not know whether due to emer
gency they have put off construction 
of residential quarters for officers. 
This was referred to by the previous; 
speaker. I can speak from my ex
perience; in Kerala circle there are 
certain regions especially in the high 
ranges where unless accommodation is 
provided, officers working there would 
not find any room to stay. For seve
ral years we have requested that 
quarters may be cons l̂ructed and cer
tain steps for the acquisition of land 
and other things had been taken but 
no steps are taken for constructing-.
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these quarters. Similarly, with regard 
to buildings for housing post offices, 
there are certain very old and con
demned buildings which are retained 
without either reconstruction or re
pairs. In this connection, I may make 

_ ipecial mention of the head post office 
at Kottayam—a building constructed 
about a century back to suit the re
quirements of that time. During all 
these years, the number of workers 
have expanded so much but still they 
are asked to utilise that building alone. 
I do not know what happened to the 
provision included in the budget in 
one year, and in the papers it was re
ported that the officers replied in the 
last advisory meeting that they were 
awaiting orders from Delhi. I do not 
know ŵ hy the order is being delayed 
so much. There are several other ins
tances where these matters have to be 
taken up expeditiously. Since I re
ferred to Kottayam, I may mention 
another thing also; telegraph and tele
printer office at Kottayam. It is a 
town from where seven daily paper? 
come out. We have got teleprinter 
service at Ernakulam and Travancore 
but not at this place. I request the 
Minister to look into this also; the 
department has been a.sked to estab
lish one in this place.

I appreciate the fact that the de
partment has taken a lot of interest 
and several new exchanges and new 
post offices are being opened. But 
when we come to certain areas we find 
that it has been sanctioned several 
months back but no steps are taken to 
open them actually on the plea that 
some material is not available. The 
department must look into these 
things and the materials should be 
made available as expeditiously 
possible.

Mention was made about the lan- 
guape. I am not keen that Hindi 
should also be there in the circulars. 
But since we have accepted it as the 
national language and the Govern
ment is trying to propagate it, it is a 
step in the ri/rht direction if we issue 
circulars in Hindi also. I have no ob

jection to circulars being issued in

regional languages also. If, as the 
previous speaker said, it is only in 
Hindi, then of course, it will create a 
lol of difficulties. It should be in 
English and also in Hindi and possibly 
in regional languages also. These cir
culars are generally meant for the 
officers, but when a thing is advertised 
it must be necessarily in the regional 
language also. I have no objection; on 
the other hand I very much welcome 
the step taken by the department in 
issuing circulars in Hindi. I come 
from a State where Hindi is not the 
spoken language but since we have 
accepted this principle, I would wel
come that.

Shri Solanki (Kaira): Sir, I join
my voice also to the feelings expres
sed by the two former speakers that 
the Posts and Telegraphs Department 
be separated from the Ministry of 
Transport.

I would like to divide the efficiency 
measures into two parts: first of ail, 
e f f ic ie n c y  of the administration itself, 
work do n e  in the post office and the 
work which is being carried out by 
1 1 10 Vxorkers. This also forms an im
portant part of the efficiency c f  ad
ministration. It is a matter of grave 
concern that although the posts and 
telegraphs department is ^ivmg a 
revenue of Rs. 1 crore and is almost 
as big as the railways, it 1?. still de- 
pendinc upon the Ministry of Finance 
for its expenditure. If we want effi
ciency and quick measures to be taken. 
The Posts and Telegraphs Department 
must have the freedom to incur ex
penditure wherever required. There
fore, it is m y  humble suggestion that 
the P. & T. Department should also 
become an autonomous body like the 
Railway Ministry. It is only then that 
work will be carried out more effi
ciently.

We also observe that almost four
lakhs of people are working in tMs 
department and it is also a matter for 
concern that the procress is not much, 
when the staff working in this depart-
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ment pets all the facilities which are 
given to the railway workers. If we
cjmparo only the housing scheme, or 
the housing probk’.n, of the Riilway 
Ministry and the Posts and Telegraphs 
Department, we can see ihat the 
Posts a!':d TelesI'aphs DepartTnt;nt is 
lagging far behind that of th ' Ka!!- 
\v3}s. I can only quote what the 
Minister said last year regarding this 
matter of accommodation. He said:

“The condition of our buildings, 
both official a’"d residential, is far 
from satisfactory. When I took 
over, I did take ccrtain acvion so 
that c*̂ n expedite the construc- 
t ’on of boih official and residen

tial accommodation becaus.? tVie 
Vxporience had been that though 
money, maybe only a modest 
amount, was provided in the bud
get, that was not being spent. So.
I tried to create a separate cons
truction division in tho P T.
Directorate. But in the mean
time. the emergency came and 
the progress that I expected has 
not been achieved. I may i.s^ure 
the House that I am verv nnvious 
to e x p o d t h e  ronstrurtion of 
both official and re^̂ identi'-l
commod^tio',' within tlie amount 
provided to us as quickly a.*̂ pos
sible..

Even after this assurance, nothing has 
been done in this direction. I believe 
that 5,000 quarters are to be built 
within the end of the third Five Year 
Plan, but still, it will not be enough 
to house the staff of the Posts and 
Telegrp.phs Department. Although 
the emergency prevailed, we can see 
that the Ministry of Railw’ays has 
been ablê  to do quite a lot for its 
staff, as was stated by the Railway 
Minister on the 19th February. 1963. 
He said:

 ̂ “The Railway administrations 
have been maintaining the neces
sary tempo of improvement in 
various measures for the welfare 
o f  St.lit. It is proposed to add 
about 12,000 residential quarters

every year—more or less corres
ponding to what is being done
from the commencement of the 
Second Plan—in order to improve 
housing facilities for staff.”

So, the emergency measures have 
certainly not affected the Ministry of 
Railways, but the Posts and Telegraphs 
Department is still handicapped under 
the emergency measures and its staff 
is still howling and shouting for 
quarters and also for the post office 
buildings and other buildings for the 
administration in the cities.

Last time, when I spoke, I had
mentioned the poor condition of thf 
Posts and Telegraphs buildings ir 
cilit'f, like Ahmedabad, Surat, Madras 
etc., and i still maintain that in a citj 
like Ahmedabad, which is the capital 
of the Gujarat State, we are still 
badly equipped as far as the Posts 
and Telegraphs buildings are concern
ed. Especially in Maninagar, which 
is a big suburb of Ahmedabad, the 
condition is really shocking.

Another point which I want to 
bring tn the attention of ihv hon. 
Minister is that the posts and Tele
graphs staff so m?ny times overworks 
itself to the tune of four to five hour«;. 
Even today, that working hour is not 
counted as overtime. I believe a com
mittee was set up to look into this 
matter and already quite a lot of 
time has elapsed but no decision has 
been taken regarding this matter. This 
matter .should be immediately con
sidered. and the staff of the Posts and 
Telegraphs Department which puts 
more- work amounting to four to five 
hour.s should be entitled to overtime.

Then, the compulsory saving depo
sits have been removed, and it is a 
relipf' fo" the middle classes, but in 
regard to the lower classes of the 
people, the amount will have to be 
pa d̂ towards the compulsory deposit 
saving by the end of the 31st March, 
and it is still a serious problem for the 
lower income groups. They are not
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able to find the amounts which are 
to be deposited by the end of this 
month. Something should be done 
about that. Also, the indirect taxa
tion structure is notl so relief-giving, 
and it is still pinching the lower 
income groups.

Another thing which was mentioned 
by my hon. friend who spoke earlier 
was about the strike in July last. 
When the strike of July, 1960 was 
over, the matter was referred to the 
authorities, and some of the people 
were saved from punishment. But 
even after a period of three and a 
half years, we still find that some of 
the victims of that strike are suffer
ing. I request the Posts and Tele
graphs Department to overlook this 
matter and be kind and considerate 
and give them the benefit by getting 
them back to service and forget the 
bitterness which was caused by the 
strike. If we can recall, even the 
Defence Ministry has done the same 
thing and it has brought back some 
of the people who went on strike, and 
they are working all right. The Posts 
and Telegraphs Department could also 
do the same thing.

Another thing that I want to point 
out is with regard to the administra
tion. When we go to the post-offices, 
many times it has happened that there 
is a shortage of forms, money-order 
or telegraph or any other such forms. 
I think it is only the duty of the 
department to provide such forms 
wherever required in adequate num
bers, and we should see that no such 
shortfall is caused anywhere. Some
times, it is a matter for embarrass
ment also for the staff working there, 
to tell the customer that forms are 
not available, and it is really causing 
a lot of trouble to the people who 
go there for service. So, immediate 
attention should be given to this 
matter and the forms should be pro
Tided in adequate numbers wherever 
required.

Another thing that causes concern 
is with regard to the opening of new

head (offices and sub-offices. A lot of 
sub post-offices and head post-offices 
are now being opened. There is a 
volume which is published. Maybe it 
is an annual. The last volume was 
published in 1&61. It gives a list of 
the new post-offices which have been 
opened, but even today, if we go to 
a post-CiTice, we find that some offices 
are not included in the volume. 
During these two years, some new 
sub-offices or departmental offices 
have been opened, but they are not 
included in the Directory of Informa
tion. So, the staff itself faces trouble. 
They are also not able to trace the 
whereabouts or the name of the post
office, and again trouble is caused. Of 
course, some pamphlets are published 
afterwards and are added to the 
volume, but they also become a 
volume by themselves, and then also 
additional work has to be done and 
trouble is caused. So, immediate 
action should be taken, and the post
offices should be notified regarding the 
new offices that are opened from time 
to time, so that wherever they are 
opened, immediately all the post
offices know the whereabouts and the 
people also can go there for transact
ing their business.

Regarding the stamps that are 
printed, I should like to say a few 
words. Even today, when the decimal 
system is in vogue, the stamp-sheets 
are printed in odd numbers like 17 
and 19 and so on. They are not print
ed in even numbers or multiples like 
125 or 150 and so on. We ought to 
change the old system, and now that 
we have a decimal system, the stamps 
should be printed in sheets of 25, 50 or 
100, etc:

I would also like to know from the 
Minister whether the papers we use 
are imported or whether we have this 
paper in our own country. Regarding 
efficiency, I would suggest that an 
Efficiency Bureau should be created 
in several places, so that if there is 
a complaint or any shortage of forms 
or any such thing, they could study 
the problem and inform the authori
ties to meet the requirements.



7443 Deviands MARCH 25, 1964 ior Grants 7444

[ShrL Solaiiki]
Although new sub post-offices and 
post-officcs are being opened, there is 
still a growing need for more post
offices and sub post-ofTices. The head 
offices which we require would be 
not less than 200 and at least 4000 
branch-offices should be opened. Just 
to remind the Minister, I might point 
out that in 1947 for the accounting of 
23,344 rural offices, we had head offices 
amounting to 188. In 1961, the rural 
offices have increased to 76,839, but 
the bead offices functioning are only 
289. It is indeed a matter of concern 
and as I said earlier, 200 head offices 
and 4,000 branch offices should be 
opened to meet the growing demand.

Another thing I would like to 
request the Minister is to open more 
public call offices. In many backward 
areas, public call offices are not avail
able. There is one area in Andhra 
Pradesh called Rayalaseema where 
public call offices are required. Also, 
in my own State, in the Panch Mahals 
District and in the Kaira District, from 
where I come, we require more public 
call offices.

Lastly I Would say a few words 
about the telephone industry. It is 
said that by the end of the third Plan, 
3 lakhs more telephones would be 
available for our use. But still, there 
is a great shortage of telephones in 
the country. It seems that the Gov
ernment concern in Bangalore is not 
able to meet the demands of the 
people and the industry, which is 
growing rapidly. In Gujarat State, I 
can feel it because so many people 
come to me regarding this. I have 
also noticed some shocking things in 
Delhi. When I came here, some indus
trialists approached nie and said that 
if Members of Parliament would loan 
their telephone services, they are pre
pared to pay an amount of Rs. 4,000 
for the use of their telephones. So, 
black-marketing, bribery and corrup
tion have entered this department. 
Thi3 is due to the shortage. If we 
meet the demands, such things will 
not happen. When industriea are

growing and when we talk of progress, 
a facility like a telephone is a must 
for business purposes or for communi
cations. So, if the Government is not 
able to meet the demands, I would 
suggi'st that they should aiiow private 
concerns to manufacture telephones, 
wherever the demands are more, I 
know they are considering to open 
another factory somewhere, but that 
should be expedited and they should 
try to meet this growing demand for 
telephones. Unless we do that, the 
shortage of telephones is causing great 
concern to our industry and people 
at large. Something should be done 
about this at once.

There is another thing. When a 
person requires a telephone, he depo
sits Rs. 2,000 but on that deposit, no 
interest is paid. The delay is so great 
that the sum of Rs. 2,000 may remain 
with the department for 1 or IJ years 
and then the service might be avail
able. In Japan, where such deposits 
are paid, interest is paid on the 
deposits and they try to give the 
facility as quickly as possible. There
fore, I urge the P. & T. Department 
to be more efficient in their work. 
Now that they are a separate body 
by themselves, they should try to 
avail themselves of the finances they 
require; they should try to satisfy the 
staff they employ and also work 
efficiently for the benefit of the people.

Shri Jena (Bhadrak): Sir, I thank 
you for giving me this opportunity to 
speak and I rise to support the 
demands of the P. & T. Department. 
This department serves the largest 
number of people in the country. On 
the eve of our independence, the 
number of post offices was 22,116. At 
present, the number is 90,239. At that 
time one post office served on an 
average an area of 35 square miles. 
Now one post office serves an area of 
only 14 square miles. From thi», we 
can judge that the number of post 
and telegraph offices in the country 
has increased a lot. But still much 
remains to be done. In spite of that, 
this Ministry deserves congratulation.
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There is no doubt that the present 
emergency has added to the burden 
-of their work and they are discharging 
the duty cfTiciently. Just like railways, 
this department has provisions to re
ceive public complaints. They are 
Tecdving them and as far as possible 
they try to rectify the defects.

The number of all kinds of letters 
and telegrams is increasing day by day 
considerably. But sometimes post 
offices having the same name in the 
same district put the sorters to diffi
culty. Sometimes the letters are not 
addressed correctly and this leads to 
misdelivery of letters. That is why 
sometimes the department is put to 
blame. By saying so, I do not mean 
that there is nothing wrong in the 
working of this department. There is 
■Jio rose without a thorn. Sometimes 
express letters are delivered late and 
■telegrams reach later than we reach 
•the place of our destination. At the 
same time, we must admit our own 
-draw-backs. We should expect good 
work and prompt service from a man 
•when he is well fed, nicely clad and 
properly housed. ,Tn my own State 

iof Orissa, I have seen employees of the 
postal department coming from distant 
places and being put to a great diffi
culty in respect of housing. By saying 
so, I do not mean the Ministry has 
Tiot done anything for providing hous
ing to its employees. They are, of 
■course, doing something, but not upto 
'the demand.

I might be excused for saying that 
the scheduled caste and scheduled 
tribe employees of this department 
are not given a fair deal so far as my 
own State of Orissa is concerned. I 
should say that this Ministry has not 
done justice to that State. Orissa 
became a separate State in 1936, but 
up till now it has not got a Post Master 

'General’s office of its own. I think in 
the whole of our country  ̂ there will 
be few States which do not have 
there own Post Master General’s 
oflRce in them. We have got a large 
number of telephones in our State 
and for that, I must thank the Minis
ter and the Ministry. But the tele- 

:l>hone accounts office for this State is

in Calcutta. Due to that difficulty, ac
cumulated and consolidated telephone 
bills are received and the subscribers 
have to face a great deal of difficulty 
for paying accumulated telephone 
dues. So, I would request the Minister 
to see that Orissa gets the telephone 
accounts office and the PMG’s office in 
the State,

We have got our DPT office in Cut
tack, although our State capital is 
Bhubaneswar. I do not mind the DPT 
office being at Cuttack or at Bhuba
neswar, but I would certainly like to 
say that the present DPT office at 
Cuttack does not have as much space 
as is required to work smoothly. 
Sometimes the staff feel difficulty in 
preserving the files carefully for want 
of space. This question was raised 
last time in this hon. House and Shri 
Jagjivan Ram, the then Communi
cations Minister assured me that this 
DPT office would be shifted from Cut
tack to Bhubaneswar. But 1 do not 
know whether any progress has been 
made in this direction.

The question of opening RMS offices 
at Bhadrak and Titilagarh has been 
long pending, since 1960. It is always 
said that houses are not available there 
to open those offices. But .1 should 
say that house.s are never available un
less sincere efforts are made to get 
them. I understand that houses are 
available at both the places. I would 
therefore request the hon. Minister 
to kindly see that the RMS' offices are 
opened at these places.

The RMS section working between 
Vizianagram and Raipur exclusively 
serves the places of three districts of 
Orissa, namely, Kalahandi, Koraput 
and Bolangir. Besides this, the rail
way line serving this section mostly 
runs in Orissa. On account of the in
dustrial development of those areas, 
the activities of the Postal Department 
have gone up. Letters addressed in 
Oriya or in Bengalee are delayed much 
in their transmission. That ig due to 
the fact that the employees working 
in this section of the RMS hardly know 
these two languages,

Shri Tyagi (Dehra Dun): The script 
is also complicated.
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Shri Jleiia: Therefore, this section has 
to be transferred and placed under the 
control of the DPT, Orissa. I would re
quest the hon. Minister to kindly see 
that this section of the RMS is trans
ferred and placed under the charge of 
the DPT, Orissa.

I would make a humble suggestion 
to the Ministry. We have got express 
trains from Howrah to Madras and 
vicc versa. If one R.M.S. section is 
opened in those trains. I think the 
general public will be much benefited 
as far as postal facilities are concer
ned.

Coming to my constituency I will say 
something. There is a Sub-Post Office 
at Bhadrak. It has more than twenty 
sub-post offices under it. The volume 
of work of that Post Office is in no 
way less than that of a head office. 
Last year this question was raised and
I was assured by Shri Jagjivan Ram, 
the then Communications Minister, 
that this will be covertied into a head 
office. I do not know how far this pro
gress has been made, and I would re
quest the hon. Minister to kindly get 
this conversion work expedited.

Sir, ours is a poor country and most 
of our rural people live in thatched 
houses. Thousands and thousands of 
these houses catch fire every year 
easily. There is, of course, provision 
of fire-fighting engines in the towns. 
But our rural people are deprived of 
this facility because they cannot run 
to that office and ask for help. So I 
would request the hon. Minister to 
kindly consider this question very sym
pathetically, and if possible the post 
offices at least near the gram pan- 
chayat offices, or schools, that is 
places which are linked up with 
roads, should have this telephone 
facility. This provision would have 
a vast amount of national wealth 
every year.

Then, there is a small thing. There 
is a branch post office at Sohora in 
my constituency...

^  iT^T (^>7t) :

Mr. Deputy-Speaker: The bell is-
being rung.—Now there is quorumu 
The hon. Member may continue.

Shri Jena: Sir, as I was sayin?, 
there is a branch post offite at Sohora* 
in my constituency. It receives its mail' 
from a sub-office at Dhamnagar at a- 
distance of only six miles. Sir, we are 
in the days of science when time and; 
distance have been controlled by 
civilised society. But mails from this 
sub-office reach that branch office* 
after two days. This matter has been, 
brought to the notice of the postal 
authorities concerned. But up till now 
nothing has happened. I hope that at 
least from now onwards this unfor
tunate thing will not take place.

With these words  ̂ I support the De
mands and I thank you. Sir, for giving? 
me this opportunity,

Shri Himatsingka: Mr. Deputy-
Speaker, Sir, this Department has the 
credit of being an efficient department 
amongst all the departments of the 
Government. I can say from my own 
personal experience that in Delhi 
sometimes I am rung up at about
2 o'clock in the night or after twelve 
to receive telegrams. But in the 
matter of certain telegrams sent from 
Delhi to C&lcutta or from Calcutta to  
Delhi ,T do not know why it takes a 
very long time. Then the purpose for 
which the telegrams are sent is frus
trated. For instance, from here I 
send a telegram about' my departure 
the next day, and the telegram reach
es seven or eight hours after I have 
reached the place. Something must 
be done in that direction.

As regards telephones .T do not 
know what is wrong; Certainly, the 
courtesy of the operators has very 
much improved, and I am glad to say 
that they are very courteous, both at 
Calcutta and at Delhi, and they al
ways speak with the word “Please’*. 
But you do not get the call. You can
not be satisfied with the courtesy only. 
What happens is that the telephhones 
are generally out of ordor. From 
Calcutta,* if you want any station at- 
any time, almost every day it is out 
of order. The same thing happens in̂
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other places also. I do not know what 
is the reason for the telephone lines 
going out of order so often. Therefore, 
if something can be done about this, 
it should be done immediately. Es
pecially Assam is a very important 
area, and you must have immediate 
connection for so many important 
things to be done there.

There is another thing. Even when 
the line is in order and working you 
do not get connections, even for 
urgent calls, for hours. If you book 
i  call in the early morning at 5 
o’clock, you don’t get the connection 
till ten or twelve or even later. After 
all, there must be something done, «;o 
that calls booked in the early hours 
of the morning, when there is not 
much pressure of official work or 
other work, should be put through 
quickly. That matter should be ex
amined quickly as possible and 
something done.

I am told by another hon. Member 
that the charge in Calcutta Per caH 
is more than the charge at Delhi or 
Bombay per call. If that is correct— 
and I take it that it is corrects 
there is no reason why this difference 
fhould be maintained and in Calcutta 
calls should be charged more than 
what is charged for similar calls made 
at Delhi and Bombay. Therefore, I 
feel that these matters, small matters 
though they are, need looking into.

The number of j>ost offices in the 
mofussils have very much increased, 
and that is for the good. There is a 
demand for more post offices, more 
letters are being written and it is all 
for the good. But in some of the posl 
offices in the Santhal Parganas, it 
takes a lot of time. I do not know 
why from one po.st offico to another 
■ometimes it takes three to four days. 
I am told that letipr.; which reach 
Godda oT* Pathergama in Santhal Par- 
ganas take three or four days to reach 
Mehgama. I think the matter needs 
lookinrr into, bocaiiso this department 
which has the credit of being fo effi
cient should not allow anything to be 
done to lower the credit that it en
joy.*? and has been enjoying so long.

The matter, therefore, needs looking 
into.

There is one other small matter. 
The postal men who deliver letters in 
Calcutta now do not have any kind bf 
uniform. Previously I had no occa
sion to find anybody without a uni
form. Now most of the postmen who 
go and deliver letters in CalcutTa 
are without uniforms. I want lo 
know whether that rule has been ab
rogated and that î  not being enforc
ed.

Shri R. Barua: Mr. Deputy Speaker,. 
Sir, it is good that this Ministry has 
now been made an independent unit 
and it is not dovetailed to the com- 
pwDsite one. During the last few years, 
admittedly, this Ministry has made 
tremendous progress and advance, and 
it is a matter of satisfaction that we 
are having a speedy increase both in 
the number of post ar>d telegrapli 
(offices and also other important means 
of communications. At the same time, 
we should also remember that the in
dustrial progress of the country is 
directly connected with the communi
cation system, with the post and tele
graph system. Therefore, the rate of 
progress should not make us com
placent because wc have yet to make 
a long headway.

Again, we are faced with two im
portant matters, namelj’ , the aggres
sive China and the belligerent 
Pakistan. This has made our com
munication problem all the more im
portant and complicated. It is good 
that the Ministry hos decided to 
establish the micro wave system in 
the Eastern Zone in order to avoid 
disruption of communication in 
times of need as well in nor
mal times. My hon. friend, Shri 
Himatsingka has Inst now pointed 
out that it is very difficult to get tele
phone calls from Calcutta to Assam 
and that is due to con.<?t'̂ '.7i1 disniption 
of the communication line. T nm 
happy that this micro ŵ >ve .-:y';tem i.*? 
f^oin" fo be e.trllab!ished. From the re
port I am nblo to understand that it 
will be commissioned sometime to
wards the end of 1J>64. But Sir, I do
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not think that this micro wave sys
tem alone will iolve the problem. 
There are other things as well which 
have to be looked into in this vast 
region which keeps the different 
branches of our administration—the 
army and the civil service—in close 
contact. Therefore, other necessary 
improvements needed in this area 
should be gone into.

Then, coming to the question of 
construction of buildings, I am very 
much constrained to remark that a 
backlog in thig aspect which was 
there has not yet been properly met. 
I am talking of construction of build
ings to house the post oflRces and also 
the eniployees. ’ It was, I think, in 
the Pay Commission’s Report, if I 
remember aright, that that time 
there ŵ ere two lakh employees and 
for them there were houses only for 4 
per cent. Now we have to the tune of 
about five lakh employees and the 
percentage of houses available I think 
is not very much. We have not advanc
ed very much in that respect and we 
are still where we were. This causes
0 BpfiouF ^>andicap to the employees, 
particularly to those in out-of-the-way 
places and cilie^ where the cost of 
living’ and rent for accommodation 
have gone up very much. On the one 
hand the Grovernment is not able to 
pay enough by way of dearness allo
wance and, On the other, the Gov
ernment is also incapable of giving 
the employees proper housing accom
modation. These two things cannot 
go together. In the Third Five Year 
Plan Rs. 3 crores have been provided 
for building purposes and till today 
only a fraction of it has been expend
ed.

Previously, the Ministtry of Posts 
and Telegraphs used to say that they 
had no engineering wing of their own. 
Now they are having one. But my 
feeling is that although they are hav
ing an engineering wing, it is neither 
properly staffed nor conveniently 
positioned. Therefore, I do not think 
much ice would be cut by this new 
department.

Another proposal, as I have been 
able to find out from the report is, 
that they are going to entrust some 
of the minor work^ to the State 
P.W.D. But I am afraid the State 
P.W.D. have their hands already full, 
and I do not know how much they 
will be able to do in this diarchical 
way. I have my own doubts about ]t. 
Therefore, let not the Ministry be 
complacent about the new proposal 
of entrusting the building works to 
the State department. It is better 
that they give more attention to the 
question of developing their own 
organisation.

In the matter of construction of 
buildings and other things, from their 
own report, it is apparent that the 
physical targets have not been achiev
ed, particularly in my State. In Ap
pendix XXXIX information regarding 
physical targets, accomplishments etc , 
of important schemes and projects 
costing over Rs. 25 lakhs is given. In 
As^am circle the percentages are 7, 8 
and 2. It is very meagre. It shows 
that absolutely n o th in ^  has been done 
in that respect

With regard to giving recreational 
facilities and other things, the story 
is equally sad. In the statement 
showing circle-wise the progress made 
in the matter of provision of staff 
amenities like canteen etc., in respect 
of Assam it is said:

1959-60—Nil
1960-61—Nil
1961-62—Nil
1962-63—Nil
1963-64—Nil

It show? that in spite of the fact that 
money has been provided nothing is 
being done. I am stressing this point 
not because it concerns the State 
from which I come, but because there 
are many people of the postal depart
ment put in that strategic area far 
away from their own residences and 
for whom some recreational facilities 
and some incentives are absolutely ne
cessary. There . is not even a modi- 
citm of incentive, modicum of comfort
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in the form of residence or facilities 
like canteens etc. Government can
not say that Parliament has not 
given the money. Though Parlia
ment is granting money, in spite of 
that the Ministry have failed to give 
the minimum facilities. Therefore, I 
draw pointed attention of the Minis
ter in chargc to this a.spcct of the 
question, particularly becausc ho 
holds full charge of this subject.

Even in the matter of building cons
truction and extension of buildings 
nothing has been done. This shows 
that the construction department is 
not doing it or is incapable of doing 
anything. Now the head office of the 
Engineering Department is in Calcutta 
with one Chief Engineer. He has to 
run from Calcutta to Shillong, Shil
long to Manipur and Manipur to Dib- 
rugarh with the result that it is im
possible to expect anything from him. 
On the one hand we say we have our 
own engineering department; on the 
other, we cannot show any perfor
mance of tho work that is entrusted 
to it.

Coming to the efficiency of the de
partment, I am very sorry to say that 
there is a decline in the standard of 
efficiency. May I also say that the 
standard of honesty, which once was 
the hall mark of this department even 
in the time of foreign rule, has gone 
down? From the report of the Minis
try you will be pleased to find that 
there has been an increase in the de
falcation of public money. Lo.ss of 
money orders, insured covers and 
parcels has become a regular or usual 
feature. It Is strange* that even after 
the losses are detected and claims are 
made the postal department takes 
two or three years to settle the claim. 
Very often they create such a situa
tion that the insurer or the man who 
sends the money order is forced to go 
to a court for realising- his dues. It is 
very unfortunate. The department 
seems to be under the impression that 
all these people are cheats and the de
partment has iomehow to prevent 
them from cheating the department.

Recently I came across a case 
which some ornaments were sent by 
insured parcel from somewhere in 
Rajasthan. It wa  ̂ tampered with on 
the way. A cla m was made and it 
was found to be a genuine one. Yet 
the party had to go to a court of law 
because no settlement was made by 
the department. Now it has become 
more or less like its counterpart, the 
railway department, in which almost 
all the claims are met only after the 
party files a case in the court. If 
that happens in the postal department 
also, it will mean a very bad day for 
the country. I hope the Minister in 
charge of this subject will look into 
this matter and see that misbehaviour 
and abuses on the part of the postal 
department are stopped. Claims should 
be settled with the least possible de
lay. Because, if a poor man sends 
Rs. 200 or 300 in an insured cover to 
a distant relative of his and if it is 
lost in transit and thereafter he has 
to run from place to place and Anally 
go to the court to recover his claim, 
you can just visualise what confidence 
he will have in the department. 
Therefore, the hon. Minister should 
see that such things do not just hap
pen. rn this connection, I will refer 
to Appendix V of the Audit Reoort 
which clearly discloses the increase in 
the volume of defalcations.

Coming to the increase in post offi
ces. both in rural areas and towns, on 
the one hand I am very pleased to 
find that there has been vast expan
sion of postal facilities. On the other 
hand, no step has been taken to conso
lidate the position. Sub-offices are 
not proportionately raised to branch 
offices and branch oflRces to head offi
ces, with the result that there is com
plete lack of control. Now the whole 
thing is moving in a vicious circle. 
On the one hand, officers in charge are 
being blamed and, on the other, they 
cannot afford to have proper control 
over the entire machinery. Therefore, 
this aspect has to be properly seen. 
We should not .simply try to get cheap
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popularity by saying there are so many 
post offices here and so many there 
because of some temporary fad. What 
is more important is that the postal 
department keep proper control over 
all the branches and there should be 
the right type and number of sub
offices, branch offices and head offices 
to manage all these things.

On th« question of efficiency, I 
would like to remind the Minister that 
the right type of training not given 
to the employees. With the advance
ment of science, we are having diffe
rent types of communications. We 
have co-axial system, microwave sys
tem and other systems. In order to 
handle all these things, proper train
ing must be given to the lines men 
and operators. I am told tho^e peo
ple do not get the training they need. 
Though the work is advancing at a 
higher speed, there is no proportionate 
facility for increased training with the 
result that inefficiency is growing. 
So, I am of the opinion that along 
with the advance in facilities there 
should be proper arrangements for 
giving necessary training. Then, 
whatever refresher courses there are 
nowadays they are very meagre and 
not up to the mark.

Lastly, coming to the stores pur
chase and control, the Audit Report 
discloses that on account of the ab
sence of risk purchase clause the de
partment is incurring heavy losses. I 
do not understand why the risk pur
chase clause could not be incorporated 
in all the agreements, although it was 
pointed out in November 1959 by 
Audit. I hope the Minister will look 
into it.

Finally, I will express my apprecia
tion of the Indian Telephone Indus
tries. They have done very good 
work and given a good account of
themselves. I hope in years to come 
they will do much better. With these 
words, I conclude.

Shri A. S. AJva (Mangalore): Mr. 
Deputy-Speaker, Sir, I also congratu

late the Ministry of Posts and Tele
graphs because they have done very 
good work and gained international 
reputation. Just to highlight the pro
gress made by the department, I will 
just quote a few figures. In 1951 each 
post office covered an area of 90*6 sq. 
kilometres. It has been reduced to 
36*26 sq. kilometres on 1st January, 
1964. The number of post offices has 
increased from 22,116 on 15th August, 
1947 to 90,239 on 1st January 1964. 
The average persons served by a post 
office has shrunk from 9,887 on 1st 
April 1951 to 4,867 on 1st January 
1964. These are really very impres
sive figures. If we compare our 
country with other advanced coun
tries, we are occupying the third place. 
In Australia one post office serves a 
population of 1,204. Next comes. 
Canada with 1,542. The third is India 
with 4,867. So much so, we are ahead 
of Japan and United States.

An Hon Member: That is all on*
paper.

Shri A. S. Alva: Anyhow, let us see- 
how far we have progressed. As far 
as area is concerned, we are second. 
In Japan a post office covers 23* 10 sq. 
kilometres and in our country 36.26’. 
sq. kilometres.

15.00 hrs.

As far as the amenities are concern
ed, there is no use saying that there 
are other countries where they have 
got better amenities. We must alsa 
see that the-poverty of the people and 
the riches of the people,—all those 
things—are correlated. But, at the 
same time, the figures which the 
Mini.«5try has given in the Report will 
go to phow that these are really im
pressive figures in spite of our poverty 
and we have advanced a lot.

As far as the Third Five Year Plan 
is concerned, we have programmed to 
open 23,000 post offices out of which 
we have already opened 12,966 where
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emphasis has been laid on rural post 
-offices. OaJ of 12,966 post offices al
ready opened 905 are urban post offices 
and 12,061 are rural post offices.

We hav” also programmed lor rais- 
.ing the status of the extra-departmen
tal and sub-post offices numbering 
2,500 of which we have already up
graded 1,290. Then, ther  ̂ is anothei- 
scheme of opening 200 post officv.'s in 
V Ty backward areas; po much 
thiii the Government is incurrmg a 
loss of Rs. 2,500 on each post office. 

‘ Of these they have already opened 132 
up to the 31st December, 1963. There
after another 25 post offices were 

'Opened.

As VL ;di'ds the programme of the 
Pvostal Department to start the Pan- 

’chayat Postal 'Scheme under which 
letters etc. are delivered by the seve
ral Panchayats, that also they are 
experimenting. I have just quoted 
these figures to show that our Postal 
Department has really done very good 
work and they have progressed very 
much.

But, at the same time, as my hon. 
friend just now said, we should not be 

‘complacent in these matters because 
things arc moving very fast. The 
Posts and Telegraphs Department, as 
a matter of fact, must cope with the 
present day conditions and as sucn 
they must streamline their ov/n de
partments.

In this connection mention has been 
made of the Indian Telephone Industry 
where our requirements are being 
manufactured. But tho progress made 
does not seem to be up to the mark. 
In 1902-R3—I am quotinr  ̂ from the 
Report 0  ̂ tho Indian Telephone In
dustries Limited, Bangalore—the tar
get of telephones was 1.32.000 and for 
ir)C3-()4 it was expected I0 be 1,70,000 
out of which up to the 30th November 
19G3 the figure is only 93,280. Simi
larly. for the small exchange lines the 
target for 1963-G4 was 40,640 of which 
we have achieved only 20,544 up to 

*the SOth November, 1963. So, there is 
-a lot of work to be done in this di-

reciion also. I am sure, the Ministry 
will try its best to catch up with it 
and achieve the target.

Then, the DeparLment could uae- 
fuiiy extend the facilities of telephone 
to ihe villages where communication 
is difficult. As a matter of fact, as far 
as telephones are concerned, they 
have also extended their activities 
and I will not bother the House with 
the hgures because they are really 
very impressive. They have really 
done VL*ry good work. But at the 
sjme time there was some difficulty. 
This also we have to put up with 
because on account of the operations 
in Goa and the emergency due to the 
invasion, it was not possible to extend

• telephone and postal facilities to the 
villages and rural areas. I believe, 
it was a question of the availability 
of copper wires and now that they are 
available, the Department must see 
that in the rural areas public call 
offices are opened as far as possible. I 
am particularly referring to the coastal 
areas of Mysore State and in other 
States .also probably where communi
cations are very difficult during the 
monsoon for about three or four 
months in a year. People will be 
really v-ery much handicapped if they 
do not get any means of communica
tion and if they cannot communicate 
from one place to another place. I nm 
sure, the Department will give top 
priority to thi.s and will see that
those areas are also covered.

Then one other aspect has also been
stressed. I will also say that as far

the building programme is concern
ed we are really lagging behind. Some 
of the post offices are actually housed 
in rented buildings and several com
plaints have been received from the 
landlords of those buildings to the 
effect thai the rents are not paid pro
perly and that the Department in
sists on a complicated procedure to be 
gone through before they get their 
rental. Some people even threaten 
the Department with suits and nil 
those things. I am sure, the autho
rities will spe that the parties will 
not be driven to filing suit beca ise,
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afiLT all, if suits are filed, it is only 
the Department and the Government 
that will suifer but the landlords will 
be getting not only their rent but also 
their costs. These things are to be 
avoided.

Then, Government must also speed 
up the programme. I am- glad to 
note that they have simplified the 
procedure and have also entrusted the 
Stale PWDs with certain other works. 
They have also modified and taken 
away the rigidity as far as the build
ings and all those things are concern
ed. Of course, proper care has to be 
taken to see that the essential things 
are not over-looked. For this purpose 
it is necessary that they should go 
ahead. I know of instances in some 
places where Head Post Offices have 
been sanctioned but the building has 
not come up so far either due to 
acquisition proceedings or due I0 
other things. These things must be 
looked into and it should be seen that 
there is no complaint on this ground.

As far as the telephones are con
cerned, I also join in the complaint 
that we do not get connections to 
distant places. Sometimes, specially 
when we ring up Bangalore or some 
other place, we are told that the 
line is out of order and really we 
find it difficult to communicate. I do 
not know why this kind of a thing 
■hould occur. The Department 
should see that this also is remedied.

Then, one other thing that I have 
to .submit is as regards the priorities 
in respect of giving telephone con
nections. I had raised this point in 
the Consultative Committee also. 
Even thereafter I have been receiving 
a number of complaints. There are 
two categories, namely, essential and 
non-essential and they have got their 
own code words and all those things. 
Tiiere are two sets in respect to this. 
TTiose people for whom it is ordered 
en?ergently, they are put in one class 
and the ordinary people are put in 
the other class. But as far as these

two sets are concerned, I request 
that the hon. Minister should person
ally look into the matter and direct 
all the heads of departments to see 
that people get their connections in. 
the order of priority. Sometimes 
there are some committees and simi
lar bodies. This gives rise to lot of 
complaints of favouritism or that an 
influential man who could just talk 
to the PMG or some other person is 
favoured with it. There should not 
be any room for complaints of this 
type. I am sure, the Government 
will look into this matter.

Then, i will submit one word as 
far as the wireless stations are con
cerned. In my own place, Mangalore, 
they have started both the receiving 
and transmitting stations. As far as 
I could gather—whenever I used to 
go there I used to ask them about 
this—though the land has been ac
quired, the building either of the 
transmitting or of the receiving sta
tion has not come up. I do not know 
for what reason. Since this is also-
an important thing, I am sure the 
Department will look into it, and see 
that the position is remedied.

Then, I would say a word about
the telephone facilities which are
being given. At the beginning of
the Third Plan we had only 4,65,000 
connections, and by the end of 1963-64 
it is expected that 6,60,000 connec-* 
tions will be given. Steps are also 
being taken to automatise all those 
telephones, and I am sure that the 
Department will speed up this work.

Another noteworthy feature of the 
Department is the introduction of the- 
system of direct dialling between 
different places. That work is also 
going on at a brisk pace, and I 
hope that Government will see that 
all the headquarters of the States; 
will be connected sooner than expect
ed.

I would not like to say anything 
more except that I congratulate the'



7461 Demands CKAITRA 5, 1886 (SAKA) for Grants 7462

Department on the good work that 
they have done, and I am sure that 
they will maintain their reputation. 
The credit also goes to the oflEicera 
and men and all others also who are 
in the lowest rung who are doing 
their work very well.

With these words, I support the 
Demands of this Department.
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^ITT Ĵ̂ IKT '̂■ffqfpr =51  ̂ t»
m r r ^ *  vfi Zi\3 q r r r f  ^O

^ ^  ^  ev9 ffrrjf ^o f )  Tff t, 
fir?T ^^Nrfnff % jsrq- ^  ^  ^
TO ^rmrfi ff(fr | ^  ^
f w  TO I  w  ^  r ^  ^
Hit fsF̂ n- w  t  I f̂ rf̂ T |, tpt
^ ^ ’̂■'■,1 ̂ '1 
i m  t ,  . I  I ^TTT ^  t

ftr r̂ferrr

^  d <'+) ^ "RT jTTrft

^  iTnrjTi^l |, m  vri
^ ^  t  \ ̂  m  f(rU %

#TFPT ^ ^TT ^npNrft f  ’Ĵ T%
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^  'TJr̂ nfT̂ rf % f^w firm
^rm. I

sr^nr t o " 5ftT #  ?nTo
t^o î ^o ^ ^ ^ ? T ff % 5rr̂  r̂
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[«ft

^ I ^  % P?rrr

T̂T̂ nxr T̂TT |
? w rr  ?rr3^ ?̂q-n f^ r  |,

^  w r  ^
T̂]TT T  ̂ jfPTT q ^  ^qit

-rm t
^  mTo T^o u^o % ^T?T ^

?̂3T %“T ^nr^Rt o , ?tt?t ^w t

o I ^ o  ^TTTo ^ ^ 0  1 ^ 0

5TT ^iNrft, ?TTft TTtT ^  ^TTT
'̂r WTT ?̂rPTr  ̂ i t̂tt

F̂fTT f  ftfT ?r»TT mT 
^  <̂ q ?T ft  ?f T ^  ^ ^  qr 

W T T  ^fT f^ F R T  ^  ^ i f ^  I T̂fT 

TfrTT f̂TT it,
=̂ nr it ?tVt  ^iTT it

^  ^ 1 ^  o I ^  ^  ^<^4

^  ==TT  ̂ i  Tt^ ir ^
f̂ ^TR^ ^  ?t ^

^nN rf^ l ^nk ?tpt ¥t t̂ ir!Tr
%?rr I

?rr%7: it t  tir̂  ^  ^  ?̂rr
^ I ^Q ^r+irirfl ^  'jf f̂rnr n

Jifhc ^rm  ^rr^-iT fr  ̂ i
"iTT it ’ rrf«FTT

t  I ^  TT f̂spT -ift '̂rar
T ^  I  I ^  %

r̂f̂ Prrcinff ^  ^  ir^T?n-
^  ftfrf T ^  t  1 ^rr^ ^TRTT 

V r̂
^^TT I ^  vfhFlTIT^ %

^ftx ^  ^
t  I t

P R ^  ^  mT ^
irftr Tt^TOT % ^  r̂ fTTT?
?TTH it T(^t ^  ^  ?ftT

^
TTT vf̂ j r̂nr ^ ^revr

I  giT ii' ^-i!r 
n̂rq?t ^ sRTT̂  ^ r  ' r̂  ̂ i

Shri Mahesh DutU Misra (Khand-
wa): While I rise to support the 
Demands of the P &. T Department,
I wish to offer m> compliments to the 
Government and the Prime Minister 
for separating this Department from 
the composite Ministry of Transport 
and Communications. Now, I think 
there would be better opportunity 
for separate discussion of this Depart
ment whenever it is raised here ia- 
this House, but, I would like to say 
that, like the Railway Board, as Mem
bers have demanded, this Department 
should also enjoy more autonomy 
not only in-matters of finance, but in. 
other spheres as well.

While raising this demand for 
autonomy, I do not wish to say that 
it should be completely separated, 
because it is one of those departments- 
which runs across the country, or, 
physiologically speaking, it forms the 
nervous or artery system ol thi»̂  
country, and so it cannot be separat
ed in that sense, but I agree with 
Members that if there is more auto
nomy given to this Department, it 
might function more efficiently and 
more abjy.

The problem raised by several 
Members here is that the Department 
is not working efficiently, or that 
there is not enough efficiency in thia- 
Department because certain conditions 
have not been fulfilled. I think it is
a matter of serious concern when w e 
find that people complain about tele
grams being received after the letter 
has reached the destination, or trunk 
calls not being attended to or not: 
being given even after five, six, seven 
or eight hours, or some cases of 
defalcation etc. Of course, there are 
various reasons for this kind of 
inefficiency or lack of efficiency, and 
they must be looked into, and I think 
a high level enquiry is needed to go* 
into the whole problem as to
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efficiency could be increased in this 
Department.

But there are certain questions 
which need the attention of the people 
as well. They have also not been 
sympathetically looking at this prob
lem. Whether it is Parliament or the 
people or public opinion, the workers 
of this Department are generally neg
lected.

I wish to refer to the whole ques
tion in a different context. While 
admitting that there is a lot of cor
ruption and dishonesty in this 
country,—I think every department 
has its share in this prevalent cor
ruption, I do not know the magnitude 
if it—I must say that this Department 
of Posts and Telegraphs is by far the 
most honest department. Of course, 
there are certain complaints against 
certain workers, but this Department, 
I think, is running most efficiently 
and most honestly in this country as 
compared to others. So, when we talk 
of efficiency or honesty in the 
general context, of our national condi
tions, we should not be unfair to 
the Posts and Telegraphs Depart
ment only.

A demand has been made by 
rarious Members, and since it touches 
my own home State, I would like to 
repeat it, that the Madhya Pradesh 
Circle must be created as early as 
possible. If it is not possible to 
lodge the offices of the Madhya Pra
desh Circle at Bhopal, because it 
would take time to construct the 
buildings temporary arrangements 
could be made by locating the office 
at Nagpur and separating it from
the Central Circle. I think the techni
cal difficulty should be overcome by 
somp such via media, and I think it 
could be done.

Then, Sir, many suggestions have 
been made by hon. friends for
increasing efficiency. I would like to 
read from the Pay Commission’s
Report of 1959. The following obser
vations were made by them:

“Recruitment policy and 
methods, training, system of place
ments and supervision, equip
ment including the use of mach
inery where necessary, methods 
and organisation of work, and 
even the structure of a Depart
ment and the nature of the mach
inery of Government, may all 
contribute in varying degrees to 
the state of efficiency.”

Therefore, I want to look at this 
problem from a wider angle. The 
Pay Commission made many recom
mendations, but I do not know what 
action has been taken, except that a 
selection board has been established 
for certain cadres.

Some Members complained about 
training arrangements. I think there 
is lack of training arrangements also. 
They are not sufficient, and certain 
hands have to work on lines for 
which they are not fully equipped.

Then, there has been mention about 
refresher courses. I think that should 
be done as early as possible.

Because o f  our democratic set-up 
there has been a vast increase in the 
number of post offices, telephone lines, 
telephone exchanges and telegraph 
offices, and even now we want all 
kinds of improvements. A 24-hour 
service has been introduced in some 
places, but one must admit that the 
arrangements that have been made 
are thoroughly inadequate. I have also 
seen some of these offices while 
visiting some cities in the country as 
Chairman of the NFPTE. I was told 
workers are put to a lot of inconven
ience. Sometimes they live five or 
six miles away from their office, and 
they have to come for night duty, 
and they do not find any arrangement 
for sleeping etc. I do not wish to 
pnumeratQ all these difficulties, but 
I-would like to say that the arrange
ments are in many cases thoroughly 
inadequate.

The Pay Commission also suggested 
that there should be some incentive
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[Shri Mahesh Dutta Misra] 
given to the workers, and they 
wanted incentive awards to be given. 
I do not know what action has been 
taken, but it is reported that what
ever was suggested by the Commis
sion has not been done in the man
ner suggested by them. So, I think 
the Ministry should look into the 
matter about the complaints of the 
workers.

There was also a suggestion about 
a task force, and in order to improve 
efficiency of the & T. workers, al
most all the workers* unions suggest
ed that efficiency councils should 
be established. The whole country 
talks about the inefficiency of the 
Department, and the workers of the 
Department also want to do some
thing. But there are certain things 
that the Government must do, and 
certain things must be attended to by 
the workers themselves. So, they 
have suggested that there should be 
efficiency councils, which could look 
into the details of particular depart
ments, and find out where the fault 
lies.

more development plans cannot be 
undertaken when there is such a 
surplus. Like the railways, we are 
also contributing a large sum of the 
general revenues. After deducting 
so many things, there is a surplus 
shown in the 1964-65 Budget of 
Rs. 3:67 crores. This net surplus has 
been diverted towards . two items: 
development fund and revenue 
reserves. Everybody knows thaw 
P & T. is not a business concern, 
althoufh it is run as in business like 
manner. But one can say that there 
will not be wide fluctuations in the 
supply and demand position. Besides, 
we are everyday expanding the 
department and are getting more and 
more revenue every year. Therefore, 
I do not think there is any necessity 
of diverting so much amount to go 
into the reserves; a nominal sum could 
be diverted and all the rest couM be 
diverted towards the development 
fund. We have so many outstanding 
demands of the workers that have to 
be met and I would like to cite only 
two demands totalling Rs. 40 lakhs.

Looking to the situati^ in an over
all manner, i would like to suggest 
that as early as possible, a high level 
enquiry should be set up so that it 
could take the whole picture in a 
general way and go into the details 
as to how efficiency could be improv
ed. But, as I said, and as the Pay 
Commission has also said, emphasis 
has got to be laid on the serVif.e 
conditions. For instance, workers 
wanted dearness allowance to be link
ed with the cost of living, but noth
ing has been done so far. Only Rs. 2 
have been given to the workers, who 
have to buy wheat and other neces
sities of life, and we can understand 
in these hard days how they car 
manage by getting only Rs. 2 more 
in their pay.

The Budget shows that there is a 
surplus, so far as the P & T. Depart
ment is concerned, of about Rs. 10 
crores. I do not understand why

For instance, the workers have been 
demanding for the last few years that 
more money should be given to the 
lower selection grade workers; rough
ly it comes to Rs. 15 lakhs. They 
want a special pay for the cashiers. 
Cashier of every other department 
have been given more allowance and 
more pay according to the recommen
dations of the Pay Commission. But 
in the P&T department set-up the 
special pay for the cashiers has not 
been implemented. That will come to 
about’ Rs. 25 lakhs. If this recom
mendation is implemented, there will 
be more efficiency and general satis
faction in the whole department. I 
request the hon. Minister to look into 
this matter. Once these things are 
voted upon, the Finance Department 
would raise objections and would not 
allow anything to be done to the 
workers and so, I would again appeal 
to the Minister that he must look into
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the whole question of diversion of the 
surpluses.

Nobody would object to there being 
more telegraph offices and new post 
offices. But all this must be stabilised 
in the sense that all this must be 
done in a manner that there is no 
extra load on the workers. We should 
not expect them to go on working 
more and more without giving them 
proper staff, equipment, facilities; the 
opening of new offices or increasing 
the existing services such as 24 hours 
service—I do not want to go into 
details—creates additional workload 
for the workers which should be 
looked into. From the complaint# 
that come to me from the workers, I 
can very well say that there is no 
proportion between the demands of 
the people, the anxiety of the depart
ment to satisfy that demand and the 
improvement in the conditions of 
service.

With these words, I support the 
demands and hope that these matters 
will be dealt with properly.

'TT |Tr ir-^ t

^  I, ^  ^  t

I  , ^  f^ n r  ^

f̂ rvTFT ^  ^  ^

^  r̂rar % ^  ^
^  îTRrr |

’TXWT  ̂ ^  ^ I ^

55rn5r^
^  ’I't'tiH

TfT I ^

5?TT I, ?FiT ^  ^  ^  ^  qr ^ 
f w  ^

^ Tvftvtn rFTT̂  ir 5 ,̂
'jfRft I

d<i\̂ \ri ^ [tr  I
if 5 ^  I  5TO I ?ptT

TRT̂ T̂TH ^  ^  T̂T̂ -'T’sn̂ rS
3FT ^  “̂t 5̂ 1̂ ,

^  T̂HT I
f  f  far T̂m4=ErPTd % qr 

^ I P̂t>H ^
^ ?nft ^  ^  snrrar |—

«rr^ T̂Rft ^  ^
5TRR ^

^  ^  ^  T |^  I ^
jptF  ̂ ^  ^  ¥r ^  ^

^  ^  ̂ TJfPRfT r̂nrr
m ^  ^  t  I

^  qfrft i ^
^r??f^T5tfT^52Tsv îr

5fft f i r ^  ^  I,
% 5^  % 5^  tT ^  'rt |tt ^ 

T̂!T% srmr 
t  fsFT w  z r ^  qr

5F^W  ̂ fiTH ^ifT^ I ^ !ifto
^Tfo ^to ^  zftciTfTT ?RTq5̂
t  I ^  ^  ^  ^  ^

I  ?ftT % ^  ^  ^  f ,

^  ?rrfw^ ^  ^rfr^ ^ 
^  ^  I, I

t  fTJTTTr ^ TRT T̂RTHT
I  I m r  *T3TT  ̂ T̂PRT̂  ^

r̂r Nĵ +*t ■̂»n% f̂ ^  ^  $rr^^
qrPTf̂ Tiflr % ̂ TPTPT ̂  ̂  ^
?r> ^  % TW f ^
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[«sfr ^mx
 ̂ forr '50̂  I 

-̂ fr ^ tT̂  ^
^  ^  ^  qr
f ^   ̂ ferr -:i^ ^
it W*TR ^r ^  I
^rm x nCf ^rfar

H ?TRrr t , ^

q*rrr ?rCr t  
t  tfrr f̂ F̂ nr ^  I  I ?PTT 
^=t-'K ^ ?TT% fjn%

^nrr t
f̂\r ^ I ^  T̂

^S-PT^ t  f̂rC HTTTT
q’?rr T̂ff t  I T̂T w r

^  T̂̂ rTT t, 1̂ ^  ^
?̂TT ^T T̂F

f̂ TirW I ^  n ^ i HHi
STRT Hr^'t'H % I

^  WTT f?rmoT ^FJff f ^
'jfTTT %, ^■^t
I, ^  ^  ^ f i T  t, try
TT̂  T^ ^  ^>7: ^
?RT ^frT 1 1 1  mq ^
=^TT ? fr^T

f^ T f^-r ITT ^ I  I

^  TTJr'T % ^Tiffr ^r 
t  qr it ^n r  %
%f̂ .̂r ^ 'i^,^5.,oo^
^  JT̂ qr̂ T I ^  =^0  fv«V ^
^  TO37T tr^

afr %m I

^Tt( ^  ^ P f q -  "i  ̂ . 5( ^
1̂ l^ r I U l(i^ ^

%  f i r ^  ?T?r¥ ^  TpTf, % P f^

^  f t ^  1 iff fT ^  ^r

3Tf J ^ ' r ? T  f T ^ m  ^ W F T  I ,

^  f m  % mm^
^  ^

ŝrrar |
cTC^ ^  ^ l i  ttTF r ?T^ ^  1 1  ;r p t t ?t

^sRT^n’ i?.^ S T  ^  t ,

'd'd'f^ ^ r f  ^  v n rft ^  i ?r t

^  ^ +  VIPT ^TT/TT

'̂t f^ ^ r' \-:^j T r̂z ẑ %
s : t t  =srTf^ir i

^  t  ^  ^r?T^ ^ZZ %  ^ r T  eft

w r^ ^  ^  ^  ^  q’’ ^  ^
^  r̂ r̂ ?T I -̂T% T̂jfV

I I ,  ^

^  zm :fj ^ ^  T.wn =aiTf̂ tr i

^ I ^ r  qr V  ?rr TTRT

fw tr  ^ ^  TPTT 5!Tr 1 ^  ?rr5f ^

g^TT T  I ^  ^  ^ 7 ?t t  ^  I ? R T

^  ^5FT^ f j ^  =5rrf rfT 

I  I ^ r  ^  i f r  5 » 'T ^ ^  1 « T f ^  ?Tftrf:

i  t  ^  Jfflr
I  I JT^r ^  I  ^  m r r  t̂ r t  # h t

^  ^iEfT T fT  fT^^TTT ^  ?T^ i^ r r

I  I 2T?j ^  f ^ ^ T  mu\ ̂  <Ti'^*T f^;T  ^

^rf ^  ^:vn  I  I ^  TTî T
T O  ^ 'T?r ?rft 7^vn m r

t̂'p : ^  ^ n - w r  i

r̂ ^  #  f  ̂
^  g I ^

?  ^ n w r  ^ P T T  I

wn ̂ K  jstt fT ^ ^ n : %

I ^  . l( ^ 7 a  ^  iTi;?f %

TT ferr fqr fsrcfw
^  I,
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I  « fk  1

^  fT^qr ^  f ^ r  i
^  f ^  ^  f r ^  ^

H!^,ooo ^  -:f>T TTRT 55nft ^
'•i r̂ f m  I  <

if
I

vrm ^  : t?r ^  ?rr^
^  t  I

«fy : pr^^n: %
-1 ^ :  ^  I ,  ^  STTT T^r I  I

?TCIW ^  ?T̂  I  I

«ft »ffVTT : 97XW7TT ?r
i m  ^ T c f^  I  I #5T I ,

f5Ti^^^ I

^ ^  ^  I

«ft HTH ffRT
^  ^ I

T̂T ?rTT
^ trtt I, ^  ^?JT I  I

«ft tTTH ^  ift
'̂t, =^ff mrK T T .. ..

T̂5>??T ?T̂ T Tf?;̂  ipTFfV
^  I

f̂f r̂-c ^ &TTT
•^r '̂ r r^r | 1

^ & vsc; q T ^  5̂TT mr-f d̂T̂ 'f
"STRTT I  ^  ?T  ̂ I

q tr̂FT ctftt ^  ?frq 
f3 T ^  ^  T |t ^  T̂TTO

^ 2TF ?T^ I ^ ?r^  f c ^
?Tff I  fq: ZT5  qR f^qr ^ •
^  f t  I  I

^  ^  ^  ^  tJ T ^  f T T t i

T^ ft 5  I

^ I z ^ t ^  sr^wnr %
^!(,ooo ĉ JT ^
^  SPTT̂  f^MTdHi  ̂% fWT pjpT ^

fT^'V I  I H  ;.,o^!^

fjfJT^ ® %
^ f^<ll(iH«i gRT ^TPT̂ T ^

f^ir ?fk  q[r̂  f ^ j  m r  f^

^5TT^ ^\K fWsX ^  ^  fOT T̂̂T
0 5f?t ^rtrr^ ^  ̂  tq^TfT f  I

^ fsp ^ ^
^̂ F̂TT ’TT̂  fWT »PTT A

f̂O% q* I <siw r̂ f
W   ̂̂  O o r̂ I

TT^ ^  ^ ^
^  ?rtT t^TTT ^l»fl I

ÊTTT ^
rfqp Ĵ qiT I r̂ ^ f̂ "<

EfpC ' ,̂‘̂ ,00
^tcfl ^  I frS Tf^ ’ ^  3 ^  ^

«fto uo^ ^ o  f ^ q r t ^  ^  ̂  ^  T ^ r  t  ?

^§T ^ JT̂  T̂RTT I  r*P ^  ?TFT̂
BT̂ 9TN ^ I  ^
f^qr ^ ^  w^hf r̂qr vft̂ r
^  t  ^

 ̂ *f>r ?T^?T fm  I

vjTq^K H n ^ 'l  #

|TT I Trf sfV
f ^  T m l  ^ ^ r f  «fV ^  ^  f ^  %
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^  ?T  ̂ f  I ^̂ ?=rcT

^ I ^0% ĉ;
c; irftr -̂ jVT I- ?r

I ^ i x  n I
^2T|̂  ^  ?T  ̂ I  ?flT ^ fr ^  iTTrT

5 ^^spr r̂rft'iTT | f^
iTR r̂i ^i^“< ^ ^  t^ T
t  fsr̂ r f̂ 1 1  ^  ^
^  ^ T W  *3'?JT ^ r  ^r^r § 
?rr ^  ^ ^ r r  = ^ m -  f  far ^ t r t  ^

Z ^ V ^  f^lZ ^Z  % ? ITT ^7 JT?  ̂ ^ n  I

#1 n
fi?TO ^  r ^  ^  ^̂ T?rr 

w  5TT ? f tr  ^ r  IT7T 5»̂ r f t :

^  ^ 5 iW  I Hf-T*?T ^'?ft

?T^ ? fiT  ’T^T?TR ^1 ^:T ^

in^  ^  qrr I ̂  ^ ^ r f f
apT nM T T F ^  f? r r  I T F ^  ^ f ^  ^

3r> |??T i W r  ^  ^
f ^ T  ■jfT ^  I

^  t  ?TTTo TT̂ o tt,To % ir
f  ̂  ^JTT =^rw ^  I ^  '̂T2T 
^  #  5^?:  ̂ i  I rr^ ?rrro rr̂ ro n;q-o 
spT f?5^  Ir ^  ?rr^ t  i ^
^̂ •fr

¥r : ^  vft ?T̂  qr%-1 ftrc
ts^  ^ ' f  ^T fTT?r% ^  '̂r ^  fr
^  I tfr f ’TTT ^  f^ - fen ’ «TT 
?ftr ^sFrift^ th t ^  ^ ?rr 
f% ^  «r^  ^  I n^r

OTTT 4̂Vil ’TT̂T  ̂f t  ITT
?rnT% 'TRT ̂  f^ ^  ̂  ^  I  I # 
g f5FT ^  fr  F̂mi

?n^'> ?T5^ TO  % ^3 ^  ?ik
V >ft. Sr %rm^ & m  m  i .

#5^ ^r Fqr?T fq^ 3TTir € j i  
^  f  I

3fi irrfr ^efV | ir
iTTO ?Tfr, ^^if: w r  ?nr a t
fOTn o t t t  qT eT̂; 5 ^ r  'v?rr 1 1  
^  I  TT̂  ^  ?r ^
v Vt fe?T ^  ¥T  ̂ '̂t ^  r̂ 
^  I f  nr I  f^  ‘i e sTn ir

jfr̂ iT I  ?ft7: ?TRj m s 
% «<1  ̂ ^  A^’’.dr  ̂ I ^r l̂<f»

¥T  ̂ % f ^  t  ^ TO.
T^ f^^ V f̂ V q|=^ I  r

arr^ t  =^r^ t  ft: ^  ^^vmrr
I '̂7. ̂ ’rft  ̂ I 2T̂  ^ : ? r

T̂Tfr ^ =̂ rf'ô  I

q-R-o U^o rr?To ^rpff ^‘ i ^ f e i r  

rfR ?frT T̂ 5,1? flicwft 
I  1 -irt Mrm ^r f!TT  ̂ ^  «Trr

I ^ fr  Tn#:r <frfr ^ i

r̂r̂  ^ ^r # ^ifert't:? ̂ ' 't  t: '4% 3̂31%
^Ta I m  m  ^  qT ̂ 11^
WJ ^T "Jnf:! ’TTŴ TT '°T '?%’
«r, # ^  TP* f?^ ^
% I f̂ ?rn[ ^  fff
’FTF iT,̂ r t̂it̂ h ^ r  ?  I ^nr
Tr^ irr ^  ifi ?rfr̂  t, ^ %
TH-^  ̂ jn; :jj; t{^ ^ f  | |-

?TTT ^rnr =srrf^ 1

M~ f^ .  ^';
 ̂ t  I ??nTF'

tf^  T? vTr
^  r̂fr | 1 ^ ?rt

• 3̂H I  ?fT^T mT I ^TU] I  
r̂fŷ f: frcfr | ^fF 

sT- f i f ^  fr I ?^Tf^ ?n«i%'
f ^ i n ^  it f  I

f ^  f̂ JT ir ?t %'
. 1 :^  5T 5fftT
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«r I w  I

”FTF5r Z\Z'  ̂ ^  TTT<ift

I  I ?rrq -V'f^ ^ r  ^rr^ 1 1  
'̂T̂TTi* ttFcjt 3fr=fV qf I

r̂r’̂ o TTifo TT5FTO srnrf ^  n̂rfr 
?RT 7% ? I

rn?T it qr-f t̂tt

^Tgf f t  t  I " 3 ^  ^  ^ n # O T -

m r  m 'i  'T jfr

I W ’’ T̂PT ĤTfT̂  t
Ft  t  m  ^  r̂

r̂ tt^ ; r̂r ^
?TT ■̂ T̂TTT ^ J F T  'ifPTr I

:̂JZ] ^ qfTf̂ :
*fT n ^o ^

qr '̂t r(] JTr̂  qr, f^FN r̂
^̂ 1- <q> I ^  ^ jT?V
it T^r t, ^ I ^  r̂ T̂n-
'jTRTF f  f '̂ »T̂9TT ^  F̂TT ^

• fir̂ T ŜTFTT t  fT JTO TT̂  T̂ mT |, 
^  f  ̂  5q->T ^  f^qr 3TRTT ^ I 
r̂4V ?T̂  ■J’̂ % Tf f̂ frT̂ tT ^  ^  

qr| t  I qRi?f ^
«RT  ̂ % ?fR 'jT?^ o|Hi
^  ^  I ^nr FT’T f^fr'^^I ^

^̂ rnrr ^rnr
^ ^ f l*  i  I

?T3rr f e J  qft, TT^7Ti^ #  ;jf>

fefmfV ^  t  it
lf\ T̂T̂ f̂t f% f^ f ^  % vfT̂  «<'HI

^ d^‘?Tlf »T  ̂ f̂ <4l 5fnfr ^ I
^  P R ^ r  t  ^ flr

? i ^ r  2T̂  f>rr ^ ffr r̂rsr ^  ^
I  I - j T ^

= f̂i::  ̂ I 5iTO ^  TT?rr t
<»̂ P STTT̂ r 3m5TT f'F^ ^  f ^  ^ «TTOT

^  'fit ^  ftp: qfRhrr i ?fh: r̂nr
? I

“iTr i v [  ? r m  ^ x m  ^  

^  ^ 2 T  ^rnr^ft 3frr ^  w r  |  1
m fk^  W5T ^  oTR ^1 qr̂ Tr

" t  i f̂ ?T = -̂=ft 11
^ 7; 5rr % ^  ^ r  

f e n  I

16 hrs.

WT ^  t  5ftT sfT'̂ -rr = q r ^  

qr^o qiro rr^o grr% ^  ^ p̂r
^ O  m | o  qVo ^  ?f-,7: 3fT^ I  m  T T

TT ^

'T S ^  t  I

? ^ = r  T?: ^ t^ T ^ rr j^  t t ^ f  ^ f ^ t f  ^  
•̂Hl f% <̂aH<*> V̂<

T?: % fsfq* i t  ^  ^  

q r  % fTTT^T ^ F ^  I 

^ft^T ^  ^  ^  ^5TF^ =^Ffj^^ I

^  ^'T e?Fra?T P'fTiTT. 

^  ^  ^  5TW?: I  I

^  % P t t̂  ^ r

g ; T T ^  fk: ^  n ^  ^  ^TFTo

r^o tier'd ^  tT̂ T <4tT< f̂ 5TT ^ I 
^  ^  «F |^ gf^?JT

Tf[ I  I 2Tf ^rq-^q- ^Tpn P f

=rrq' s r w r^  ^  ^  ^ t f ^  o i

?TN ^  ^  T=C ^  d l feTF t

i t  35̂  T̂??'

I ?TN ^mf ^ ?ft fe=f^
^  I, ^  ^ qFJr*T -̂T ^  I  T̂ T̂
^  ?fnNTf7qf ^  - r ^  I

Tvfri q-iV 1 % <TTF = ^ ^ f  |

^  ^SHT̂  q r  ^ n N r fT z ff  ^  ^rrft t  I 

?rr^ ^TJT^TTff ^  ^ r q  i 

:rF5f: ^  f̂Tt 53̂  zi%  ̂ q"  ̂ f q ^ T ^

r̂ fiTTT ĵTTq" ?rtjff ?,- I^q- S T ^ r%
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[>iTY «ir7.T 5Ti^

jrw I 3R ^raf ^
^  cTffY 73TT ^  HT̂ rr f  1

The Deputy Minister in the Depart
ment of Posts and Telegrraphs (Shrl
Bhagravati): Sir, I am grateful to the 
hon. Members who have participated 
in the discussion on these Demands 

\and made some important points. The 
hon. Minister will reply to the basic 
points raised by the hon. Members. I 
will deal with some of the points. I 
would first like to give an outline of 
the work we have been doing so far.

The mid-term appraisal of the third 
Plan reveals that the P. & T. Depart- 
TTient has achieved the targets accord
ing to the Plan programme. Out of 
the total Plan allocation of Rs. 77.6 
crores, Rs. 56 crores is expected to 
be spent by the end of 1963-64. We 
are confident that all targets will be 
achieved by the end of the Plan and 
in some cases the physical targets for 
the entire Plan will be exceeded.

As regards post offices, out of 23,000 
post offices to be opened during the 

"Third Plan period, 12,966 (905 urban 
and 12,061 rural) new post offices 
have been opened upto the end of 
December, 1963. The target for the 
number of Branch and E.D. post 
-offices to be upgraded during the 
Third Plan period was 2,500. Out of 
•this, 1,290 have been upgraded upto 
31st December, 1963.

I am glad to say that in the postal 
•side, the expansion compares favour
ably with some of the advanced coxm- 
tries like U.K., USA, Canada and 
Japan. While the traffic of postal 
articles has increased from about 2,300 
million to about 5,400 million articles, 
the number of post offices has increas
ed from 22,116 to 92,239. Thus since 
independence although there has been 
only about 135 per cent increase in 
tho postal traffic, the number of post 
offices has increased by about 319 per 
ccnt. The increase in traffic is gene
rally attributed to big cities and there

has been no perceptible increase in 
the traffic in the rural areas. Even then, 
more than 90 per cent of the post offices 
now in existence are located in rural 
areas. This proves that special at
tention has been paid to the rural 
areas. Now ppstal expansion prog
ramme will have to concentrate more 
in the backward areas. The prog
ressively liberalised policy of open
ing post offices in the permissible li
mit of loss of Rs. 750 or Rs. 1,000 per 
annum per post office, as the case may 
be, and at very backward areas, most
ly tribal and border areas, at an en
hanced permissible limit of Rs. 2,500 
per annum per post office, has been 
followed. The Department had to 
suffer loss in the working expenses on 
Experimental Post Offices to the tune 
of Rs. 1,79.46,728.63 nP. during the Se
cond Plan period and Rs. 1,27,90,877.85 
nP. during the first two years 
of the third Plan. In spite of such 
loss, the Department had to continue 
the policy of expanding its programme 
of opening post offices in the border 
and backward areas, especially in 
the Hills as a public utility service. 
But, then, there is need for consoli
dating and improving the postal ser
vice,

16 06 hrs.

[Mr. Deputy-S peaker in the Chair]

Shri Hari Vishnu Kamath: May I
know how many branch post offices 
and how many sub-post offices have 
been opened?

Shri Bhagavati: I have already in
dicated it.

The Department is alive to the fact 
that there is much scope and need for 
improvement of mail and delivery 
services. There are at present about
8,000 villages where delivery is effec
ted at an interval of more than a 
week. With the opening of more post 
offices, and more particularly with 
employment of additional delivery 
staff, this number will further
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•decrease during the Third Plan. There 
are still about 272 ‘No Dak’ villages. 
All these are expected to be wiped 
out by the end of the Third Plan.

Shri Hari Vishnu Kamath: Villages 
'Will be wiped out? What will be wiped 
out?

Shri Bhagavati: I said *No Dak' vil
lages will be wiped out. A new 
scheme called the Panchayati Postal 
Scheme has been introduced on an 
experimental basis in Supa area of 
Poona District with effect from 2nd 
October, 1963.

Upgrading of more Branch and 
E.D. sub-offices into Departmental 
sub-offices, increasing, the number of 
mobile post offices, and replacement 
of Runners’ lines by various expeditious 
modes of conveyance of mails, are 
some of the measures which have been 
taken for improvement of mail and 
delivery services. The Department 
has tried to strengthen supervision 
and taken such measures as test 
checks to guard against misdirection, 
wrong or non-delivery of mails, etc. 
Public complaints In such matters are 
always enquired into and proper re
medial measures are taken. In the 
year 1963, 2,85,817 complaints of this 
nature were received. Action has 
been taken on 75,121 out of them.

Savings Bank facilities have been 
extended considerably. By the end 
of the third Plan, all the branch post 
offices at the headquarters of Pancha- 
yats, National Extention Service 
Blocks and Community Development 
areas as on April, 1961 would be pro
vided with Savings Bank facilities.

Hon. Members referred to fraud 
cases. I can tell them that the per
centage of fraud cases is very nomi
nal. In 1961-62 the total number of 
money orders was 850 crores valued 
at Rs. 386 crores. Out of that, the num
ber of fraud cases was only 407 va
lued at Rs. 1.97 lakhs, the percentage 
being 0.5 per cent. This does not, 
however, mean that we should slacken 
our vigilence.

The Postal Research Centre has 
been established in October, 1962. 
The Centre has initiated several 
schemes for the modernisation of -the 
postal services. Among the major 
schems initiated may be mentioned 
the successful installation of the con
veyor system at the Air. Sorting 
Office at Safdarjung Airport, Delhi, 
for handling of mails with a view to 
relieving the postal staff of fatiguing 
work, introduction of slot machines 
for vending postal stationery counter
machines to expedite booking of par
cels and coin changers to expedite 
the issue of change to the public.

Now, Sir, I want to submit that in 
the field of tele-communication also, 
rapid progress has been made. There
were only 1,68,400 telephones in this
country at the beginning of the First 
Plan. The number has gone up to 
6,48,789 inclusive of public call offices 
and licensed system by the end of 1963. 
The total number of telephones in 
India at the end of the Third Plan 
will be about 8 lakhs. The Third
Plan provides for 2,50,000 telephones 
and 1,200 exchanges. We have ins
talled 1,83,840 telephones and opened 
592 new exchanges. Yet, on 31st 
December, 1963, I have to admit,
there was a registered waiting list of 
2.4 lakhs for telephones all over the 
country. The waiting list, however, 
does not reflect the potential demand 
for telephones. It is much more 
than that. To keep in pace with the 
growth of development in industrial 
and other sectors, we shall have to 
make a big plan for expansion in 
this field. I hope with the support 
given by hon. Members it will be 
possible for us to undertake a much
bigger plan in the Fourth Plan
period.

Whereas on the postal side, consoli
dation is our main task, on the tele
communication side, expansion and 
introduction of new methods are still 
the main need. The main difficulty 
in this respect is shortage of mater
ials and stores. Due to limitation in 
financial and material resources, 
particularly foreign exchange diffi
culty, delay in acquisition of sitei,
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[Shri Bhagavati]
expansion programme could not be 
pushed through as quickly as desired. 
The position has, however, eased to 
some extent at present, as a result of 
imports of equipment that are being 
made under the I.D.A. Loan.

I can understand when j>eople com
plain and feel annoyed because of 
delay in trunk calls. The Depart
ment is making its best efforts to im- 
.rove the service. The average elfi- 
ciency at present is 78 per cent. Out 
of this 22 per cent inefFectives, 12 per 
cent inefTectiveness is due to sub- 
'icribers not being available and the 
remaining 10 per cent is due to cir
cuits not being available. The 6nly 
answer to this is laying of coaxial 
cables and introduction of subscriber 
dialling system. This will be a land
mark in the history of telecommuni
cation development in this country.

The plan for the coaxial system, 
micro-wave system and carriers is 
being carried out. In the Third Plan, 
3650 miles coaxial cable routes, and 
1855 miles micro-wave routes will 
be completed. This will make possi
ble to introduce subscriber dialling 
between important cities all over the 
countrj'i—some by the end of the 
Third Plan and the rest in the Fourth 
Plan period.

714 long distance P.C.O’s were 
opened during these years. During 
the Third Plan the policy is to pro
vide P.C.O’s in all administrative 
towns down to tehsil and sub-tehsil 
and other towns with a population of 
over 20,000. About 500 administra
tive towns remain to be at present. 
By the end of the Third Plan, with 
the exception of about 100 towns, all 
the rest are expected to be covered.

651 telegraph offices have been 
cpend during the first three years of 
the Plan. The number of telegraph 
offices at the beginning of the First 
Plan was 3,592. It is 7690 by the end 
of 1963. The total telegraph traffic 
has been growing steadily  from year 

to year. It was 24:65 million messages

in 1947-48. It is 40.65 million mes
sages in 1962-63.

Under the present policy, telegrapli 
offices are provided at district, sub- 
divisional, tehsil or equivalent head
quarters The P. & T. Board has re
cently decided to provide telegraph 
facilities at Block Development Head
quarters and places having police 
stations under the charge of an officer 
not lower in rank than a Sub-Inspec
tor subject to the accumulative loss 
for the whole Third Plan period being 
limited to Rs. 40 lakhs.

During the Third Plan, except about 
100 such stations, lall the others would 
have been provided. Most of the 
places with a population of over 5000̂  
will be provided telegraph facilities 
by the end of the Plan subject to 
the' condition that the annual loss is. 
limited to Rs. 1000 per telegraph- 
office and there is no telegraph office, 
within 5 miles. 1,300 towns are yet 
to be covered on this basis. It is 
expected to complete the work with
in this Plan period.

Devnagari telegraph service was 
introduced in nine offices on 1st June, 
1949. Now this service is available in 
2,162 telegraph offices. There are at 
present about 15,000 operators, out of 
which 4,500 have been duly trained 
in Devnagari telegraphy. A prog
ramme for the training of a larger 
number of officials is under considera
tion. .

Shri Hart Vishnu Kamath: Where
are theyi trained?

Shri Bhagavati; In different places.

Occasionally discussion is raised 
about posting of telegrams. In 1962
63 only 103 per cent of the telegrams 
had to be posted. Steps have now 
been taken to improve the service. 
I.ajing of coaxial cables is expected 
to remove the difficulties of overhead 
lines which are always subjected to 
weather conditions. Copper wire
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theft is another cause of interrup
tion. The value of copper wire theft 
on alignment in 1962-63 amounts to 
Jls. 12-51 lakhs. With a view to re
duce the incidence of copper wire 
theft, action has been taken for re
placement of copper wire by copper- 
weld wire.

Telex service is now available at 
Bombay, Calcutta, Delhi and Madras. 
International Telex service has been 
introduced at Calcutta during 1963. 
India is now connected with 42 coun
tries through direct telex connections 
w’ith international net works. This 
.service has become popular with the 
•industries and business houses. It 
will divert some of the traffic from 
the public telegraph network to the 
telex network and improve the situa- 
.̂ion.

In all 22 new teleprinter exchanges 
will be working at the end of ihe 
Third Plan, as against the two ex
changes working before the com
mencement of the Plan. Various 
Government and semi-government 
organisations as well as some private 
users like the Press, Oil companies, 
industries etc., would find a greater 
advantage in exclusive renting of 
point-to-point circuits. Already, 
there are on hand about 300 such de
mands for leased circuits. Most of 
these demands will be met by the 
end of the Third Plan.

There is a shortage of teleprinters. 
The programme of teleprinters at the 
Hindustan Teleprinters Ltd., Madras 
has been expanded. Up to 15th Feb
ruary, 1964, ai9 teleprinters have 
been produced. Hindi teleprinters 
are also likely to be manufactured by 
the end of 1965.

India’s Overseas Communication 
network consist of linking up with 
other countries with radio-telegraph, 
radio-telephone and radio-photo ser
vices. Direct radio-telegraph links 
have been established with 24 coun
tries, direct radio-telephone services 
with 23 countries, and direct-radio-
photo services with 8 countries. In

addition, radio-telephone and radio- 
phcto services are also available via 
international network to many other 
countries of the world. The Overseas 
Communications Service has four 
gateway centres for the handling of 
international communications and 
they are: Bombay, Delhi, Calcutta 
and Madras. I'

For successful implementation of 
the programme of the Department 
and also to provide efficient service 
to the public, attention has been 
paid to two important aspects, viz., 
the manufacture and training. So far 
as indigenous production is concern
ed, I.T.I., three P & T workshops 
and the Tele-communication Research 
Centre have made their own contribu
tion. The Tele-communication Re
search Centre has made good contri
bution in the field of design for indi
genous manufacture and introduc
tion of new services and of new tech
niques and intensive exploitation of 
the existing assets to provide extra- 
tele-communication facilities usefullj' 
and economically.

The Estimates Committee recom
mended that a quinquennial review 
of the research work done by the 
Tele-communication Research Centre 
may be undertaken by the P&T De
partment. This recommendation has 
been accepted by the Department. In 
the meantime, the members of the 
Committee on organisation of Scienti
fic Research under the Chairmanship 
of Dr. H. J. Bhabha have visited the 
Tele-communication Research Centre 
once. They will continue their re
view.

The target for production in the 
P&T Workshops for 1963-64 has been 
fixed at Rs. 425 lakhs as against tho 
outturn of Rs. 392 lakhs in the pre
vious year. At the end of January 
1964. production to the extent of 
Rs. 333:78 lakhs has been achieved. 
Production for the year 1964-64 has 
been tentatively fixed at 25 per cent 
more than the production target of
1963-64. In order to achieve more 
production in the P&T Workshops, 
the Workshops at Calcutta. Jabalpu#
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[Shri Bhagavati] 
and Bombay are being modernised 
with fast moving modern plant and 
machinery.

A reference was made by my hon. 
friend to the Audit Report in con
nection with these workshops. I 
would like to submit that the Audit 
Reports will have to be reviewed by 
the Public Accounts Committee. Then 
the Department will have a chance to 
place their viewpoint. So, it will be 
better for the members to discuss it 
afterwards.

Shri Hari Vislma Kamath; So, you
arc only putting off the evil day.

Shri Bhagavati: Production at ITI 
has gone up. The sales during
1963-64 is expected to be of the order 
of Rs. 910 lakhs, as against this the 
sales during 1962-63 was of the order 
of Rs. 778 lakhs and in 1961-62 the 
value of sales was Rs. 564 02 lakhs. 
The increase in the value of sales 
will, therefore, be about 17 per cent 
over the value of sales of 1962-64. It 
is expected that over and above what 
has been consumed in this country, 
the ITI will be in a position to export 
goods worth Rs. 9 lakhs to Nepal, 
Ceylon, Sudan, Egypt, Uganda and 
Kuwait.

Shri Hari Vishnu Kamath: I am
>orry to interrupt the Minister. What 
is the position regarding the instru
ment called Pri>iadarsini which they 
are manufacturing? Is it on a mass 
scale?

Shri Bhagavati: That is not the main 
or only instrument manufactured 
here.

Shri Hari VIshnn Kamath: I am re
ferring to this particular inatrs-
ment—^Priyadarsini. Are they manu- 
factuing it on a mass scale?

Shri Bhagavati: A  decision has been 
taken to enter into a contract with 
the Bell Telephone Manufacturing 
Cormpany, Belgium, subject to a 
satisfactory settlement of detailed 
terms for the purchase of crossbar

type of telephone switching equip
ment and also for the manufacture of 
the same at ITI, The hon. Member, 
Dr. Ranen Sen, has said that it was
wrong to enter into this contract. As 
the hon. Minister will deal with it, I 
will not go into it in detail. I will 
only sâ  ̂ that the World Bank, the 
Piaiming Commission, the Ministry 
of Industries, the Ministry of Finance,, 
the Ministry of External Affairs and 
the Cabinet Sub-Committee have all 
gone through this question, they 
have carefully considered all the as- 
pc'c'ts and then come to this decision.

The Department has to make its 
own arrangement for imparting 
specialised training to its employees 
at various levels.

As regards the training of per
sonnel in the field of telecommunica
tion all such personnel is given train
ing before appointment. There are at 
present Telecommunication Train
ing Centres at Jabalpur, Trivandrum, 
Calcutta, Ambala, Madras, Nasik, Jai
pur, Jammu, Lucknow, Patna, Nag
pur, Kakinada, Bangalore and 
Ahmedabad. In addition, a number 
of training classes exist in each cir
cle for training of certain cadrcs. 
These are gradually being re-organis
ed in the form of training centres in 
each circle. To keep knowledge of 
the personnel abreast of the techni
cal advancement in the telecommuni- 
tion technique, special and refresher 
courses are arranged. It will be 
necessary to take some advance action 
in the matter of training to the re
quired number of staff for carrying 
out our enlarged Plan subsequently.

In the postal side, training facili
ties exist in the two residential train
ing centres at Saharanpur and 
Baroda. These two centres cater to 
the training needs of Northern, Wes
tern and Central Circles. Regarding 
other Circles, training needs are met 
by various non-residential training 
classes It is proposed to have resi
dential training centres for the Sou
thern and Eastern zones.
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D| r̂es€ the last two years the de- 
mar^ntsi the P&T Department for 
defijpnt purposes and high priority 
reqlsciwients has been enormous. 
Thffc sfrk as a result of this has in- 
crcpnd very much. Two 12 Channel 

one system, twelve 8 Channel 
Tin 3 Channel have been com- 

within the shortest possible 
Five 8 Channel system will be 

!,V by 31st March, 1964. 66 V.F.T. 
Q llnnels have also been added. It is 
gratifying and praiseworthy that the 
officers and the employees of the 
P&T Department rose to the occasion 
and did their best to meet the de
mand.

The problem of inadequacy of de
partmental buildings for post offices 
or RMS offices, to which a reference 
was made by hon. Members, is really 
a big one. I agree with them that 
the building position is not at all 
satisfactory. Of the 11,160 depart
mental po.st /offices, 1,714 are only 
located in departmental buildings. It 
has been decided that as far as possi
ble it would be preferable to have 
departmental buildings for post 
offices. Various measures have been 
taken up or contemplated to expe
dite the process of building projects. 
Since the commencement of the Third 
Plan up to 31st December, 1963, 63 
new biuldings for post offices and 
RMS operative offices have been con
structed. Also, six departmental 
buildings have been reconstructed 
and 119 departmental buildings have 
been extended. Besides, 98 buildings 
are under construction. During the 
first two years of the Third Plan 28 
new Exchange buildings have been 
built and 5 extended.

The department is fully alive to 
the fact that the efficiency of the 
staff depends to a large extent in the 
atmosphere of the place of work and 
residence. Keeping that in view, we 
have not only to provide adequate 
accommodation for office purpose, but 
We have also to provide residential 
accommodation to employees. The 
present Minister as well as the pre

vious Minister have, therefore, given, 
special emphasis on raising the tempo 
of construction work. I will inform 
the hon. Members that the P&T Boara 
and the officers are also equally an
xious to build as many houses as pos
sible. With the formation of the Civil 
Consti-uction Wing under this depart
ment from 1st July 1963, improve
ment in the progress of building wo 
has boen noticed. The tempo of con
struction has continued to increase.

It will be seen from the fact that 
during the current year it is expected 
to spend about Rs. 3 crores on office 
and residential buildings out of which 
about Rs. 1 crore will be for housing 
the employees. The expenditure of 
Rs. 3 crores compares favourably with 
an expenditure of Rs. J '*i5 crores in
1961-62 and Rs. ? 45 crores in 1962-63.

1,400 quarters were provided during 
the first two years of the Third Plan. 
During the current year it is expect
ed that 1,000 units will be ready for 
oociupation. The targets fixed for
1964-65 is 1,200. At the end of 'he 
Third Plan it is expected that a total 
of 13,500 quarters would be available 
for the staff all over the country. 
But this would account barely for ^ 
per cent of the staff. Apart from the 
usual building grant, the balance in 
the P & T  Development Fund can be 
utili.sed to meet expenditure on staflF 
quarter building projects. I can tell 
the hon. Members that subject to 
availability of resources we propose to 
have a bigger plan to pro^iide resi
dential quarters to the P & T  staff.
A departmental committee with the 
Secertary as Chairman has been 
formed to review the progress made 
and to expedite the construction' 
work.

Staff amenities, i.e., canteens, re
creation club rooms et .̂ have been 
provided in 207 cases. The Depart
ment has proposed to extend its 
sdheme of departmental di.'spensarie'̂  
for P & T  staff and their families to 
all stations where the number  ̂
people employed is 1,000 or more. In*
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[Shri Bhagavati]
pursuance af this policy, nine dis
pensaries have so far been sanction
ed out of which seven have started 
functioning.

134 co-operative credit societies and 
about 35 co-operative consumer 
stores organised and run by the 
P  & T employees at different places 
in the country have been functioning 
well in different centres. The recom
mendations of the Study Group, set 
up by the Community Development 
Ministry, to help these societies are 
under consideration. I hope, a deci
sion will be taken as soon as possible.

It is proposed to set up nine new 
Holiday Homes in addition to th*‘ 

Uve already existing at suitable sta
tions for the benefit of P & T em
ployees and their family members so 
as to provide . . .

Shri D. C. Sharma CGurdaspur): 
Have you considered Dalhousie for a 
'Holiday Home?

Shri Bhagavati: For the emplo
yees 90 that they can go there for 
recreation . . .  so as to pro\nde at 
least one Holidav Home in eacli 
P & T Circle excluding Delhi.

Shri Hari Vislmu Kamath: Will
they get free lodging and boarding?

Shri Bhairavati; Not free. Lodging 
is free. *

Shri Hari Vishmu Kamath: It
should be a holiday.

Shri Bhagavati: The financial im
plication will be Rs. 31,500 non-re
curring and Rs. 32,400 recurring per 
annum.

In pursuance of the Pay Commis
sion’s recommendation on canteen 
facilities to Government servants, the 
new scheme of financial assistance to 
the canteens and tiffin rooms ha  ̂
been introduced. Necessary order.s 
have been issued this year.
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Scholarships are also give. the 
children of P. & T. employt" rom
the P. & T Welfare Fund. '* nd?
ranging from Rs. 15 to Rs. • are
given. The total amount sp  ̂ in
1963 was about Rs. 1 lakh.

In pursuance of the Central ly 
Commission’s recommendations, a 
new scheme of overtime allow, e 
has been introduced for the s. T 
working in the Department. wii i
effect from 1st March, 1964.

Shri D. C. Sharma: But they are not 
satisfied with it.

Shri Bhagavati: About 1 lakh
P & T employees who were not hither
to eligible to overtime allowance will 
be benefited by the new scheme. The 
scheme also provides for grant of over
time allowance at higher rates for work 
performed on Sundays, weekly offdays 
and holidays.

I would like to say in this connec
tion that Dr. Ranen Sen said that this 
dearness allowance was paid before th ‘ 
31st March, 1964 so that the employees 
are required to pay compulsory depo
sit. I should like to tell him that it 
was up to the individual officers or 
the officer’s establishment to draw and 
disburse the amount either in 1963-64 
or in 1964-65 as was convenient and 
I>ossible for them. Incidence of in
come-tax and compulsory deposit will 
follow the law and the procedure 
governing the same.

'The Department keeps itself inform
ed with the public views, complaints 
and suggestions through the P. T. 
Advisory Committees at Circle and 
Divisional level and Telephone Advi
sory Committees at different stations. 
In the Informal Retrional Consultative 
Committee meetings with hon. Mem
bers of Parliament, detailed discus
sions take place. Discussions in these 
meetings have proved to be very help
ful. The Central P. & T. Advisory 
Council is another forum where the



7497 Demands CHATTRA 5. 1886 (SAKA) for Grants 7498

representatives of the State Govern
ments, some Ministries of the Govern
ment of India and the public meet and 
discuss matters relating to the P. & T. 
Its second meeting was held on the 
^2nd and 23rd Noviember, 1968.

The total staff of the P. & T. De
partment was 427,029 including 157,676 
Extra Departmental employees and 
2,134 Gazetted officers. It is gratifying 
that good labour relations have been 
maintained with the unions and the 
employees. The meetings with the 
union representatives are held at 
different levels at regular intervals. 
They have proved to be very useful 
media to know the problems of the 
employees and thrash out such issues 
as may be raised. Apart from the 
meeting at Circle levels, in 1963, 8
formal meetings were held at the 
Centre with the Federation of P. & T. 
Employees Union, inculsive of 5 meet- 
inf̂ s which, the DG hold with the 
National Federation of the P. & T. 
Employees and its nine affiliated 
unions.

With a view to acquainting the 
public with the correct use of the 
P. & T. services, a Publicity Cell has 
been set up in the P. & T. Directorate. 
The Cell has taken up a number of 
measures in this direction. “Correct 
addressing of mails” was this year’s 
theme for publicity. As you know, Sir, 
incorrect addresing is one of the 
causes of delaved delivery of mails, 
wrong and misdirection of mails and 
so on.

Shri Haxi Vishnn Kamath: There
•re many other causes also.

Shrl Bharavati: Some other points 
have been raised by hon. Members. I 
can tell them that all the suggestions 
^ill be taken into consideration and 
the hon. Minister will reply to all the 
important matters.

Mr. Depnty-Speftker: Shri Warior.

Shri Wmrior (Trichur): Shall I be 
*iven a chance tomorrovf 
265S(ai)LSD—7.

Mr. Deputy-Speaker; He will have 
to take the chance. I cannot promise.

iShri Warior: I thought, Shri Baner- 
jee was going to be given tihe chaxic# 
today; or else I can begin.

Shri Ranga (Chittoor): Giv* him
time tomorrow.

Shri Warior: I will take the chanc* 
tomorrow.

Mr. Deputy-Speaker: Shri Banerjee

Shri Hari Vishnu Kamath: Surely,
Shri Banerjee must have quorum.

Shri Ranga: Shri Banerjee ia ltk«
our Shri Yashpal Singh.

Mr. Deputy-Speaker: There if no
quorum?

Shri nari Vishnu Kamath: No; there
are only 41 or so.’

Mr. Deputy-Speaker: The bell ia
being rung . . . Now there is quo
rum. Shri Banerjee.

Shrimati Lakshmikanthamina
(Khammam): Nowhere in the history 
of Parliament in other countries do 
they press for quorum like this.

Shri Hari Vishnu Kamath: This Is 
in the Constitution. Amand the Con- 
atitution.

Shri S. M- Banerjee: Mr. Deputy-
Speaker, Sir, I would like to congratu
late the hon. Minister and his Ministry 
for doing some very good work though 
he is not free from criticism. I would 
like to mention certain things so that 
there will be more efficiency and recti
fication of mistakes.

My hon. friend. Dr. Ranen Sen, has 
mentioned something about the func
tioning of the P. & T. Board. We were 
very happy when the P. & T. Board 
was formed, but I remember In this 
House my hon. friend, Shri Hariih



[Shri S. M. Banerjee]
Chandra Mathur gave a note ol caution 
that file P. & T. Board should not 
follow the Railway Board in toto; any 
defect in the Railway Board should 
not creep in the P. & T. Board; rather, 
they should have their own policy so 
that a better functioning is expected of 
them.

What do we find in the functioning 
ot the Board? Without imputing any 
motive to any member or members, I 
roust say that in certain cases posti 

created to suit the convenience of 
Bome memibers. Some extension is 
denied to people oply because some 
other m/tBfi>er is interested in getting 
that post. Posts are created and not 
filled \Q> because the persoD who ii 
interested in t l^  post is not availmb e. 
The Member (Administration) who 
should be mainly respoi^le for the 
■taff does not have any responsibility 
as the other members would not part 
with their zamindari, I should say, or 
with their functions. It is not proper 
for me also to say something more 
•bout the members of the Board. I 
have the greatest regard for them but 
I womld oxily say Hhat they should 
function properly. It is for the Gov
ernment to decide the policies which 
should be translated into action by 
the members of the Board.

Then, I come to the question of effi
ciency. It seems that no one is inter
ested in efficient functioning of the 
Department I do not say for a 
moment that the employees and the 
officers are inefficient They are effi
cient. But the collective efficiency 
which is Gxpected from them is mi*;sing 
somewhere, with the result that there 
Is a fast deterioration in the efficiency 
of the P. Sr T. Department. I would 
like to know from the hon. Mmister 
what ŝ eps have been taken to see that 
this Department remains efficient and 
becomes more efficient There are cer
tain things whidh have to be looked 
into before the efficiency is improved 
and we nan have better efficiency.

My hon friend.Dr. Ranen Sen had 
mentioned about the contract with Bell
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Co. While replying to the short notice 
question the other day, in one breath, 
the hon. Minister said that this parti
cular company which was a subsidiary 
of another American fbrm was not in
volved in any espionage case in Tuni
sia. But again when he was replying 
to supplementary questions, he admit
ted that there wag some charge against 
that particular firm; and the same f5nn 
had been accused of subversive activi
ties in another country. I would like 
to know why a contract is being en
tered into with that very firm. This is 
some thing which I am not able fa  
undersUnd. It is high time that Jt 
should be properly reviewed and It 
should be seen whether that company 
should be given any conrtract

In our country, we are always afitiid 
of espionage activities both by th# 
Chinese spies and by the Pakistani 
m>ies. 9b^ld we indulge in somethinr 
which would give a further chance for 
espionage or spying in our country? I 
do not want to impute any motives to> 
this particular company, but there 
might be chances for such activity. 
Their record clearly shows that they 
were bladdisted by that country an<* 
they got compensation only and 
nothing else. The contract was can
celled and they got only compensation. 
And yet, we are so much enamoured 
ct  this particular company that we are 
giving them this contract. I would 
earnestly request the hon. Minister 
and the members of the P. & T. B'>ord 
to see that it should be properly re
viewed; I do not say that it should be 
cancelled, but it should be reviewed 
and the matter should be considered 
whether this is at all necessary.

Then, I may come to the question 
of the losses that would be involved as 
a result of that deal. About Rs. 50 
lakhs worth of foroicm exchange will 
be needed for 48,000 telephones be
cause of this contract. 25 per cent of 
lihe cost would be accounted for by 
depreciation, and it will come to this 
that there will be a constant losA 
Who is responsible for this loss? There
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if no doubt that we are short of tele
phones and there are thousands ol 
applications pending for telephone*, 
either under the OYT scheme or any 
other scheme, and we want the 
telephones to be provided. But we 
Should see that there is no recurring 
loss because of certain defective plan
ning or lack of planning.

Then, I come to the question of in
adequate staff. Wherever I go as the 
president of a particular union or a 
circle union, whether it be Kanpur, 
Jabbalpur or Nagpur or any other 
place, I find that there is inadequate 
staff. Every time we write a letter to 
the postmaster-general, we are told 
that every step is being taken to pro
vide adequate staff, but it is never 
provided. The volume of work in the 
P.&T. Board has abnormally increased, 
and thanks to the employees who even 
after this .strenuous work are working 
efficiently. I take my ha^ off to them 
for their efficient functinnmg. But they 
should be provided with adequate 
staff. I remember that in Kanpur, I 
had given a detailed note to the post
master-general about this matter and 
I had requested him that the staff 
should be aumented, an/1 T am still to 
s6e more staff there. It is not a ques
tion of the Department being over
staffed, but at least the under-staffing 
must come to an end.

Many points have been mentioned 
«bout the RMS workers. There are two 
X>roblems which are agitating the minds 
of the RMS workers. One is inadequate 
oû statron allowances. These outstation 
allowances were fixed at a time when 
the cost of living was very much lower, 
that is, in 1948 or 1949—I do not re
member the exact year—when the pri
ces had not risen to the present level. 
Today, when the prices have gone up 

tile piresent level an>l tlie coarf of 
living has gone up beyond our com- 
:^ehension, it sliouldbe reviewed. There 

a ptoihise that the outstation 
i t̂owanee wotlld be reviewed, but tm- 
fortunately it has not been done so far.

I would request the lion. Minister that 
immediate steps should be taken to 
review these outstation allowances.

Then, there is the question of the 
increment te t for the sorters. A sorter 
might have completed 20 or 30 years 
of service, and yet in order to get Rs. 4 
as increment̂  he has to appear for a 
test calle<i the increment test. It is 
not a test for promotion but an incre
ment test. Merely to get an increment 
of Rs. 4, he has to appear for a test. 
After all, is he not efficient? He has 
spent the best portion of his life in 
the RMS, but even after 20 years of 
faithful, loyal and efficient service, he 
has got to appear for a test. I would 
request that the increment test must 
be abolished immediately because it is 
working as a disincentive to the RMS 
sorters.

Then, I would say a word about the 
linemen staff. During the Chinese 
aggression, these linemen had worked 
everywhere beyond our imagination. 
They had worked even in the highest 
places in the country risking their life 
and leaving their families without any 
separation allowance whatsoever, and 
they had rendered a miraculous ser
vice for the sake of the nation. And 
yet their demand is not being conced
ed. It has been proved beyond doubt 
that these linemen are doing a skilled 
job. Yet, they have not been cate
gorised as skilled workers. This is re
ally a sad commentary on the cate
gorisation committee or on the various 
recommendations of the Pay Commis
sion. I would request the hon. Minis
ter to kindly see that these linemen 
are categorised as skilled WoAers.

I would say a word also about the 
daUy allowance that is given to tî em. 
When they stay somewhere ^ o n d  24 
or 48 hours, they should be given more 
daily allowancefs. I am sure that is a 
matter which is bein  ̂ considered by 
the P T Board and I arti tfure that 
they will arriv<e at a decision ver  ̂
flooiri, but I r eq u ^  ^  mittaT 
might be expedited.
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[Shri S. M. Banerjee]
In regard to dearness allowance, my 

hon. friend has already referred to 
this matter. What does this increase 
of Rs. 2 or 5 or 10 sanctioned recently 
by the Finance Minister reflect? If it is 
really neutralisation uP to 125, then it 
should be paid from 1st November, 
1961 and not from 1st July, 1963 as is 
being done which is absolutely wrong. 
The neutralisation should be done up 
to 135 actually. According to the Fin
ance Minister, the figure is 134.8 while 
it is 138 according to us. So, the mat
ter should be reviewed further.

Then, I would also submit that the 
compulsory deposit should be immedi
ately paid back to the employees. 
They should not be compelled to de
posit the compulsory dep>osit by in
curring debts simply because the Fin
ance Minister wan\‘? to see that this 
should be deposited though ultimately 
he wants to return it.

I am very happy that more and more 
of our sisters are getting employment. 
But I am surprised to read the follow
ing item in the journal called Andhra 
Post. There are two letters published 
there, one was written by one Shri- 
mati Lakshmi, clerk, Postal Superin
tendent’s Office, Kumool, to Shri 
Rahimuddjn Ahmed, DPS, Hydera
bad-1. This is the letter she wrote— 
this is all printed:

**My dear Ahmed,

I think you are doing well. 
Nothing special here. The other 
day that Union Secretary and his 
assistant have threatened ms like 
anything and I told everything to 
my husband. My husband has given 
them a good whip.*’

Then she writes:

‘Today we have received our re
sult. Thank you very much**.

It is the resrudt of a particular exami
nation. This letter was written on 
6-3-63 from Kumool. Our sister, Lfak- 
shm^ had written this in connection

with employment in the Savings Bank 
Incentive Scheme.

I never knew that there are Romeo# 
in this department. There is a Romeo 
called Mr. Rahimuddin Ahmed, 
senior officer. He had written a letter. 
He saw to it that Roll No. K 11 ....

Mr. Deputy-Speaker: This should 
fli-st have been sent to the Minister. 
Names cannot be mentioned here like 
this.

L .iri A. K. Sen: May I request the 
hon. Member to send this individual 
case to me so that I can look into it?

Shri S. M. Banerjee: There is no
question of individuals.

Shri A. K. Sen: Names have beea 
mentioned.

Mr. Deputy-Spcaker: He should first 
have sent it to the Minister and ^  
there was no proper answer, it could 
have been taken up here. It is not pro
per to raise this matter in this way. 
This is a very serious matter. He 
should not just read out such things 
from any paper.

Shri S. M. Banerjee: This is not from
a newspaper. This is actually from a 
monthly journal of the Posts and 
Telegraphs employees wihich is cir
culated to the P & T Administration. I 
am really sorry if they cannot read 
these things there.

Shri Ranga: Why not mention the 
name of the Romeo?

Mr. Dcputy-Speaker: Is it published 
by the Department?

Shri S. M. Banerjee: It is published 
by the employees with the permissioo 
of the Department.

Shii A. K. Sen: It has always been 
the practice that those who are not 
preisenft here are not referred to in 
this manner. If such things are men
tioned, how can it be answered now?
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Shri S. M. Banerj«e: I am not men
tioning anything else.

Mr. Depaty-Speaker: I am suggest
ing to the hon. Member to first send it 
to the Minister. If he does not get a 
proper reply, then it might be raised 
here.

Shri S. M. Baaerjee: «lt is not an in
dividual grievance.

Mr. Depatj-Speaker: But there must 
be a proper procedure and time to raise 
it

He should not have mentioned 
names. He mentioned the name of • 
lady and also the other name.

Shri Ranga: That is all right. She 
has herself given it.

Shri S. M. Banerjee: I have got the 
original letter here. If you will per
mit me, I will place it on the Table.

Mr. Deputy-Speaker: It is not neces
sary. I am not concerned.

Shri A. K. Sen: There is no case 
which is forwarded to me which I do 
not inquire into immediately, parti
cularly when it comes from Members 
of Parliament. But as I said, it is a 
healthy practice that we have followed 
not to make such references to thos^ 
Who are not present here. What is the 
difficulty in sending it to me?

Shri S. M. Banerjee: I am not against 
Romeos. I am not devoid of roman
ticism.

Mr. Deputy-Speaker: His time i£ up.

Shri S. M. Banerjee: I was inter
rupted.

I will ju«t read a 
flniab it

paragraph and

Mr. Deputy-Speaker: He need not. 
Let him please wind up. He has men
tioned names. Sufficient mischief has 
already been dona

Shri S. M  Banerjee: What is the mis
chief, Sir? You are the custodian of 
the rights of Members. Kmdly hear 
me.

Mr. Deputy-Speaker: Every Member 
•hould realise his obligation.

Shri S. M. Banerjee: I am not men
tioning anytliing about this particular 
officer, in seeing that she passed the 
examination. She has passed the exa
mination. Then he writes:

“Now, I have to see how far 
the subsequent promises made in 
your last four letters written after 
my last visit to KNL will be kept 
up and the sincerity on your part 
proved”.

Serious action should be taken 
against this officer who has got the 
guts to write this letter. A photostat 
copy has been taken of it. I have got 
the original letter also. As I said, 
serious action should be taken. Other
wise, our sisters who are being em
ployed, will be faced with a situa
tion . . .

An Hon. Member: She may be a
JuHet.

Shri S. M Banerjee: I do not know.

There are thousands and thousands 
of our sisters who are working in 
these departments.

This Romeo should be sent to Eng
land. He should not be kept in India. 
I again request that *his should be in
quired into properly and serious action 
should be taken. I shall pass this oa 
to the hon. Minister. I have got the 
original letter writen by this offiter 
concerned.

Shri A. K. Sen: Action has alreadjr 
been taken.

Shri &  K. Daa (Contai): The De
puty Minister, speaking on many 
points raised during the discussion, 
threw some light on different activi  ̂
ties oif this Department
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[Shri B. K. Das]
It is gratifying to note that this De
partment has been making good pro
gress in its many-sided activities.
16.55 hrs.

[Mr. Speaker in the Chair]

Regarding the financial aspect, it is 
following the pattern of the railways 
and as in the railways, it has opened 
three funds to which appropriations are 
being made. Appropriations are being 
made to the Renewal Reserve Fund, 
the Development Fund and the 
Revenue Reserve Fund annually. From 
the coming year, the contribution to 
the Renewals Reserve Fund v/ill be a 
charge on working eypensos. Appro
priations will continue to be ir ade ic 
the Development Fund and the Re
venue Reserve Fund.

One hon. Member observed that 
there is not much need for the Revenue 
Reserve P\ind. I agree that probably 
in a department like this, there is not 
much need for a Revenue Reserve 
Fund and the Rs. 5 crores appropriated 
so far to this Fund may be usefully 
utilised for augmenting the Develop
ment Fund, The Development Fund 
is to be utilised for staff quarters and 
other matters.

As the Estimates Committee has 
observed, there should be specific ob
jects for which the Devc>pment Fund 
is used. I hope the scope of this Fund 
will be specified, for certain specific 
purposes and fi;om tî ne to time ex
penses for such purposes will be met 
irom the fund.

I find that there is  ̂ decline of thl» 
jRittd of nearly Rs. 75 lakhs in th<> 
coming year in the budget. T do not 
find any reason for H. In 1963-64, 
ftsete Wa» an appropriation of Rs. 2.50 
crores. But in the budget, I find It 
wifll be Rs. 1.75 crores. 1 think th*s 
di^line is tttiftiirtifledf tod this fond 
ffcofald be aupjiented.

We find that the Development Fund 
was started ki 19ee-«l wMi R«. 1 lakh. 
T>uring 1961-62 and 1902-63, there w«i
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no appropriation to this fund. Only 
in 1963-64, there was appropriation of 
Rs. 250 lakhs, and in ti e budget there 
will be an appropriation of Rs. 175 
lakhs.

The Estimates Conimittee has ob
served that the extent of contribution 
to be made to the Revenue Reserve 
fund may be so fixed that it may en
able the department to meet replace
ment cost from time to time. 
I think this is being taken care of. I 
do not find in the Report if this has 
been followed, but it is only mention
ed that proper notice has been taken 
of this remark.

Mr. Speaker: Here we stop and 
take up the calling Attention Notice.

17 hrs.

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC 

IMPORTANCE
Judgment of Punjab High 'Court 

re: Rehabilitation Ministry's inte-’ • 
ference in administration of justice.

Shrimati Renu Chakravartty (Bar- 
rakpore): In the statement which has 
been placed before us, the hon. Minis
ter of Rehabilitation has said that the 
Punjab High Court based its finding 
of bias on two circumstances:

“(1) that the Regional Settle
ment Commissioner had issu
ed secret instructions on the 
9th September, 1960, that 
the sale certificate should not 
be issued, and

(2) that he had forwarded a draft 
show-cause notice from the 
Deputy Chief Settlement 
Commissioner and directed 
the Managing Officer, Hydera
bad, that the notice shoidd 
be issued by him â ter sign
ing it and that an order must 
be passed on the 14th Octo
ber, 1960."




